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1. General Information

¢ Introduction

eFiling system is a complete end to end solution developed for online filing of plaints,
written statements, replies and various applications related to cases. Both Civil and
Criminal cases can be filed before any High Court or District Court of the country. It is
designed in Bilingual (English and local language) to reach wider group covering
advocates/litigants.

eFiling system provides several benefits;
e Save time, money, travel of advocates and clients
e Obviate the need to physically visit the court
e Reduce the need of meetings between clients and advocates
e Automatic digitization of case records
e Positive impact on environment by reducing paper footprint

e Audience
The document is intended for Advocates and Litigants who need to frequently file cases
and upload documents.

e Purpose of the document
The purpose of the document is to familiarize the advocates and litigants with online
procedures for filing the cases and uploading the documents.

e Objectives of the document
The main objectives of the document are to enable the user to:

e Register with eFiling system
e File New Cases
e Complete Vakalat procedure
e Upload Pleadings for cases
e E-sign pleading for authentication
e Record Oath for pleadings
e |Afiling
e Online payments
e Add or revoke partners
e Manage exclusive portfolio
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Quick Reference

Sr Task Ref. Procedure in Short
No. Section
Registration 2.2 Login screen = New User link
Update Profile 3.1, Profile Menu—>Update Profile
3.2/3.3
3 Change Password 3.1 Profile Menu—=>Update Profile=>
Change Password
4 View my Cases 6.7.2/ Dashboard > My Cases
4.2.6 OR
Portfolio Menu = My Cases
5 Import / Export cases from /to 6.7.3/6.7.4 | Portfolio Menu = Import Cases/
mobile app Export Cases
6 Manage Court Calendar 6.7.6 Portfolio Menu > Planner
7 Search Cases (all) 6.7.1 Portfolio Menu —>Search Cases
8 Add individual case to portfolio 6.7.1 Portfolio Menu = Search Cases—>
(My Cases) (search the case) = Case Number link
- Add Case button
9 Add or Revoke Partners 6.1.1/ Main Menu =My Partners 2> Add
(for advocates) 6.1.3 Partner/Revoke Partner
10 Enter Case Information 6.2.1 Main Menu - Case Filing >New Case
Filing
11 Pay Fees (for cases) 6.5.1 Main Menu > ePayments—>
12 Court Fee Payment 6.6.1 Main Menu-> Applications 2>
Interlocutory application Filing = Pay
Fees
13 Add balance to Court Fee Wallet | 6.5.2 Main Menu >ePayments—>Court Fee
Wallet
14 Upload Case Documents 6.4.2 Main Menu = Pleadings=> - Upload
tab
15 View uploaded documents status | 4.2.1 Dashboard —> Draft Pleadings
16 Submit Pleading to court 4.2.1 Dashboard - Draft Pleading = Submit

Table: Procedure-wise Reference
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2. Getting Started

2.1 Accessing the system
Visit https://filing.ecourts.gov.in/ to access the eFiling system.
Registered users can log in into the system by using username (bar code/ email/ mobile

number/ unique code given at the time of registration) and password. If you are not a
registered user, follow the procedure for registration explained in the next section.

eFiling Services
HOME  ABOUT  FEATURES  VIDEQ TUTOQRIALS FAQ  MANUALS CONTACT

Electronic filing of cases in the court

File Cases Online

Litigants and Advocates can file Cases/Applications from their offices/home.

Signin About e-Filing (>

Select State ) G

. e-Filing system is a complete end to end solution developed for anline filing of plaints, written e
Select State E statements, replies and various applications related to cases. Both Civil and Criminal cases can

@® Advocate () Litigant be filed before any High Court or District Court of the country. It is designed in Bilingual

English and local language) to reach wider group covering advocates/litigants
Username (Usemame is not case sensitivel ( = = gJ = B = a =

Bar Code/Email/Mabile/Unique Code e-Filing system provides several benefits;
il + Save time, money, travel of advocates and clients

Enter Password « Obviate the need to physically visit the court

+ Reduce the need of meetings between clients and advocates =
{Login T peset v Susmma Sepn o el H
Moo Ll Rl ot + Positive impact on environment by reducing paper footprint

Forgot Password

Fig: eFiling Services — Sign in

2.2  Registering new users
The registration process differs for different users. Basic flow of events during registration is
depicted in the block diagrams.



https://filing.ecourts.gov.in/
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For Advocates:

A Bar Council

Data

! S

v Name of Advocate, Place of Practice, OTP Authentication é

v Select State Address, Mobile Number viewed using Mobile Number H

----- Select Advocate |-» v EnterBar i i :
u Registration Number Update Update Missing details reglstired W_'Ith Bar e

£ Dat and Set Password ’D ounci :

1
i (Mobile numb:

- B No (Mobile number

New User : :!

: | changed from what

Reglstratlon : Registration Form | has been registered
........................................................................................................................................................ qeesssnensessennnss’ | ith Bar Council)

1

Advocate Registered
Unique Advocate Code is
generated

[coceo]
Email Authentication !
Finish email
Authentication using OTP Login using any of the
following option
v Mobile Number
v Advocate Bar Regn.
v' Email
v" Unique Code

) &8

ball-

Mobile number was changed from what has
been registered in bar during registration

EEpEEmEll : Online Oath Recording Upload )
: Bar Registration Profile has to be

: Certificate, Photo ID Verified by Bar Council
H O -
Video and Documents H m o
submitted to Bar Council : [ ]

Fig: Advocate Registration Flow

To register with the eFiling system-
e Click on the ‘New User Register here’ link in the log-in screen; a registration form will
be displayed. Select Advocate radio button.

e Select the State in which the advocate is registered with the bar council.
e Enter the following details
o Bar Registration Details — When you enter the Bar Registration number, click
Verify. The system will verify the bar registration number with bar council data
and fetch the contact details. A message will be displayed at the top of the
screen informing whether the verification was successful or not. Verify the
fetched contact details and change, if required.
Note: Even if mobile number is changed or user is not verified, he can still register
with the eFiling system. The user will be verified by the bar council later.
o Practice Place Details
o Contact Details
o Password
e Once all details are filled in, click Generate OTP; message ‘OTP sent to your mobile
number’ will be displayed. Enter the OTP received on your mobile and click Verify
OTP. ‘User registered successfully’ message will appear along with your unique code.
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Login to e-Filing
Select State

Select State b4

@ Advocate O Litigant

Username
Bar Code/Email/Mobile/Unique Code
Password

Enter Password

New User ? Register here
Forgot Password

Bar Registration Details

Registration Form

® Advocate O Litigant

“State | - Select State -- >
* Bar Regn. No. State Code Bar Code Bar Year " Advocate Name | Enter Advocate Name
Gender ~ ® Male O Female Date of Birth Date of Birth E
Ordinary Place of Practicing
@ District Court O High Court * State -- Select State - v
District -- Select District -- v i -- Select i = ]
* Mobile Number (+91) Enter Mobile Number * Email Enter Email
Choose Password
“Password  Enier Paceword * Confirm Password  Ener Confirm Password
OTP Verification
Mobile Number “EnterOTP | cier o7p Verify OTP

<A Submit

Fig: Register New User — Advocate
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For Litigants:

New User :
Registration: :
: generated

. Qo Litigants personal information

° Choose type of Litigant Contact details, Place of Litigation
-+ g Select Litigant [----- -Litigant

- Organizational Litigant La Set Password and authenticate

using Mobile number

N

Litigant Registered
Unique Litigant Code is

Email Authentication

Finish email Login using any of the
Authentication using OTP : following option
@ E v Mobile Number
______________ ) ~ < v' Email
H L : v Unique Code

Litigant wish to
file/appear in person
[ ]
 J
)\
Col Online Oath Recording ( Upload Profile has to be
Address , Photo ID .

Verified by Court

. - |+ ‘
Video and Documents : @
submitted to Court H ]
: k <> J

Fig: Litigant Registration Flow

Follow the procedure given below to register with the eFiling system.

Click on the ‘New User Register here’ link in the log-in screen; a registration form will be
displayed. Select Litigant radio button.

Fill in the following details

= Personal Details — Select state where the case needs to be filed. If the party is an

organization, fill in the organization details.

= Place of Litigation

= Contact Details

= Password
Once all details are filled in, click Generate OTP; message ‘OTP sent to your mobile
number’ will be displayed. Enter the OTP received on your mobile and click Verify OTP.
‘User registered successfully’ message will appear along with your unique code.
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Personal Details

* State

Organisation Details

Gender

Place of Litigation

District

Contact Details

* Mobile Number (+91)

Choose Password

* Password

OTP Verification

Mobile Number

Registration Form

O Advocate @ Litigant

-- Select State -- v
O
@ Male O Female O Other

@ District Court O High Court

-- Select District -- v

Enter Mobile Number

Enter Password

Get OTP

* Litigant Name

Date of Birth

* State

* Email

* Confirm Password

* Enter OTP

Fig: Register New User — Litigant

o

You have successhully

rogistered
Your unique regisiration code is AMH20200000213

You can login using Bar Registraion Number, Mobile Number, ebad 1D or Unique Code:

Fig: User Registration Success Message

o

Enter Litigant Name

Enter Date of Birth

-- Select State -- X ‘

Enter Email

Enter Confirm Password

Enter OTP Verify OTP

2.3  Forgot Password

If your password is lost or forgotten, click on the ‘Forgot Password’ link on the log in

screen.

e Select State and whether Advocate or Litigant
e Enter Mobile No or Email and click Send OTP

e Enter the OTP and click Verify OTP.
e On OTP verification, user will receive one time password on the mobile and

email. Use this password to log-in into the system and then set a new password

from profile page.
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o

FORGOT PASSWORD
State

Maharashtra

® advocate O Litigant

Mobile Number

XUXXXXXXXXX

Enter Email

Enter Email

Fig: Forgot Password

o

is reset and new is sent to your regis mobile number and
eMail.

Fig: System message notifying password sent for logging in
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3. User Profile
Profile page will be displayed when the new users enter the system. Email/Mobile and user
verification is necessary to access the system. Following profile details need to be filled in:
Basic profile — Includes Photo, email, mobile and user verification details; It is similar for
Advocate and litigant.
Profile Forms: (Different for advocates and Litigants)
e Profile details — Includes personal information; Litigant may opt for ‘party-in-person’
through this form.
e Verify email/ mobile — compulsory form; system cannot be accessed without
completing this.
e Update practice locations — Only for Advocates
e Upload documents/ Record Oath — Only for Advocates whose bar council verification
is pending and for party-in-person litigants.
Note: User cannot access any other menu till profile is complete.

3.1 Basic Profile

User can upload/ change photo and change password through this menu. The e-mail and
mobile number appear automatically after verification is successful.

User Verification Icon

For Advocate - If Bar Registration Number and the Mobile number of the advocate is
matched with the bar council data during registration, ‘Verified by Bar Council’ icon
appears in the basic profile. If it is not matched during registration, the bar council will
verify the user after registration and then the icon will change to ‘Verified by Bar Council’.
For litigant- When all the profile details of litigant are verified by the court, ‘verified by
court’ icon appears in the basic profile.

Upload Picture:
e Click Upload Profile Picture to add/change the profile picture. A message
window would pop-up prompting to choose the picture file.
e Choose the file. If you wish to crop the picture, click Crop and Save.
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Upload/Change Profile Picture

Fig: Upload/Change Profile Picture

Change Password

e The user can change password of the login by clicking on Change Password.

Change Password

Fig: Change Password

3.2 Profile Forms for Advocates
3.2.1 Profile Details

e Bar Registration Details appear automatically.

e Enter the Contact Details such as Address, Pin Code, State/ UT, District,
Landline No. with STD code, and Advocate Name and Address in Local
Language.

e  Click Submit

10
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e The message ‘User Profile Changes has been updated Successfully’ is
displayed.

eFiling Services © o o ® ] ° © 7 (S €2

My Partners ~ | CaseFiling ~ | Vakalat ~  Pleadings ~ | ePayments ~  Applications ~ | Portfolio ~

OVINTNEEEE  m update Practice Locations ¥ Verify Mobile/Email O
‘ ‘) Bar Registration Detail

* Bar Registration Number MAH 2039 2000 fiName of Advocate X XHXHX

Full Name Advocate Name
/ ‘ A Gender O Male @ Female O Other Dateof Birth o111 1008

XXXXIIOONK

 npatil@yahoo.coin

Address 501/318, ASHIRWAD BLDG NO 2,NM = State/Ux MAHARASHTRA
XIERKRIHKX JOSHI MARG, BYCULLA, MUMBAI 400
District JALGAON
 Upload Profile Picture
Pin Code Landline No. with STD Code
425001 7888150700
( Verified by Bar Councit)
¢ ) :
PRI gt Aia W

Fig: Profile Details — Advocate

V)

User Profile changes has been updated successfully !

Fig: Profile Changes Updated Successfully

3.2.2 Update Practice Locations
This form allows user to update his practice locations.

o Select Update Practice Locations tab.

e Enter High Court Details by selecting High Court and Bench from drop down
list.

e Enter District Court Details by selecting State and District from the drop
down list.
Note: The state of the Bar Council, with which the advocate is registered,
cannot be removed from the State list.

11
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e Click on Submit button.
e The message ‘User Practice Locations Updated Successfully’ is displayed.

E—— ° o T Y—
My Partners ~ | Case Filing ~ | Vakalat ~ = Pleadings ~ = ePayments ~ ~  Portfolio ~ 2

' 25 Profile Details I Update Practice Locations AV Y208t Q

High Court Calcutta High Court X | High Court of Bombay X

2 VY
/"') (‘ Bench Circuit Bench At Jalpaiguri X | | Appellate Side Bombay %
. e |
X%XXXN*X‘X*X State Karnataka X | Madhya Pradesh X || Maharashtra
npatil@yahoo.co.in
District Aurangabad X
XXXKHRXX

aaD

£ Change Password

+ Verified by Bar Council )

Fig: Update Practice Location

V)

User Practice Locations updated successfully !

Fig: User Practice Locations Updated Successfully

3.2.3 Verify Mobile Number/ Email
This form allows user to verify their mobile number and Email address in the profile.
Note: Initially Verify Mobile/Email tab is highlighted in Red. After verification, the red
highlight gets removed.
e Select Verify Mobile Number/ Email tab.
- If a contact detail is previously verified, ‘Verified’ icon and Edit button appears
in front of it. Edit button allows user to change the provided contact detail.
- If the contact is not verified, ‘Not verified’ icon and fields for OTP verification
appears in front of the contact.
e Verify the contact detail:
o Click on the Get OTP button. ‘OTP sent to [email/mobile no]’ message is
displayed.

12
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Enter the OTP and click Verify OTP.
After successful verification, message will be displayed, ‘OTP Verified
Successfully’.
Click on Submit button.
The message, ‘Data updated successfully’ is displayed and the red highlight
of the tab is removed.
e Edit the verified contact detail (if it needs to be changed):

o Edit the Mobile number or Email by clicking on Edit button.

o Click on Get OTP and then enter the OTP and verify.

o After successful verification, message will be displayed, ‘OTP Verified

successfully’.
e e—— o
@ Verify Mobile Number / Email
' v Mobile Number  YOXXXXX Ve
, Enter OTP woenee [ Verify OTP
< </ | =
email XXX XX XXX ] GetoTP [
XOOOONKKXX el
 npatil@yahoo.co.in
XXXXHHNXKXXX o
F Change Password

Fig: OTP verification for Email address

o

OTP verified successfully

Fig: Email Verification Successful

13
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o

Data updated successfully

Fig: User Changes Successfully updated

ering Senvices

2o Profile Details 1 Update Practice Locations. & Verify Mobile/Email :_
") Verify Mobile Number / Email

Mobile Number  XMMMNX m -

%
/J A(‘ s XXXXKXXXXXX

XHXHIRNKHNX . D

 npatil@yahoo.coin

XXKXXNXXXXX

 Change Password

 Verified by Bar Council )

Fig: Mobile and Email Verified (Red highlight removed)

—— ©_ 9 T Y—
My Partners ~ | Case Filing ~ | Vakalat ~ Pleadings ~ = ePayments ~ ~  Portfolio ~ L/

20 Profile Details I Update Practice Locations  [MEAVSA VRS /8] O

s KKK <D —
Enter OTP  seene. 4

AR
</
XOOMUNXKXX

 npatil@yahoo.co.n

XXXKXKXKXXX

(V Verified by Bar Councit)

email XXKRHXXXX e =
& ad

Fig: Edit Mobile Number

14
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V)

OTP verified successfully

Fig: Edit Mobile Number Successful

3.2.4 Upload Documents
This form is used to upload and verify user documents. The tab appears only if the

advocate is not verified by bar council during registration process or if litigant opts

to act as party in person.

Select Upload Documents tab.
Select the documents Bar Registration Certificate, Photo ID and Address Proof
by clicking on browse button.
Click on Upload to upload the selected documents. On upload, the document
appears in the verify documents list.
Select suitable verification option.
= |f you want to e-sign, select the eSign button. You will be directed to C-DAC
site for e-signing. User needs to have a virtual ID for completing the e-signing
procedure. Virtual ID can be generated on UID (Aadhaar) site.
= |f the document is already digitally signed, check the Digitally Sign checkbox.
= For OTP based verification-
o Click on OTP and then on Get OTP.
o OTPis sent to the registered mobile number.
o Verify the entered OTP.
o After successful verification of OTP, the process is completed.

15
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eFiling Services

B Record Oath O

0 Profile Detalls 1 Update Practice Locations & Verity Moblle/Emall 2. Upload Docun

Upload Documents
Bar Reglstration Certificate Choose file Browse
- pree ko ik
Address Proof Choose file Browse

XYZ Kumar

XUXOOKNKNNKNK @
XXOOGNXXXX File should be in pdf,. jpg. jpeg, .png and file should be less than 10 MB

B Upload Profile Picture
Verity Documents.

A Yet to be verified by Bar Council No. ument Name rification Type

Fig: Upload Documents

ing Services

&0 Profile Detalls I Update Practice Locations & Verity Moblle/Emall B Record Oath O

Upload Documents

Bar barRegCertificate pdf Browse
- P Ceeee =

Address Proof addressProof paf Browse
XYZ Kumar

XHODONHHHNXNX @ao
XXXHNNKXX File should be in pdf.. jpg, jpeg, .png and file should be less than 10 MB

B Upload Profile Picture
Verity Documents
P Change Password

A\ Yet to be verified by Bar Council sr. No. Document Name Verification Type -

Fig: Select Document File

16
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XYZ Kumar

PO V00 CH00 0
XXRRXRXXXXX

B Upload Profile Picture

A Yot to be verified by Bar Council

@

Document Uploaded Successfully

Fig: Document Uploaded Successfully

2o Profile Detalls 1 Update Practice Locations & Verity Moblle/Emall ¢ Record Oath

Upload Documents.

Bar Registration Certificate Choose file Browse
Photo ID Choose fiie Browse
Address Proof Choose file Browse

File should be in .pdf.. jpg, jpeg, .png and file should be less than 10 MB

Verity Documents

Sr.No. | Document

ication Type

1 Bar Registration Certficate @ e-sion | 2 oigii sign o
2 oo D T o

Fig: Verify Documents

XYZ Kumar
P2a0,0,9,0,0.¢.0,¢ 9,000
XXXXHKUXXXXX

& Upload Profile Picture.
P Change Password

A Yet to be verified by Bar Council

&0 Profile Detalls I Update Practice Locations & Verity Moblle/Emall &, Upload Documents M Record Oath
Upload Documents

Bar Registration Certificate Choose file Browse
Photo ID Choose file Browse
Address Proof Choose file Browse

aaD

File should be in .pdf.. jpg. jpeg, .png and file should be less than 10 MB

Sr.No. | Document Name Verification Type

1 Bar Registration Certificate _ OTP Authentication o
st | s

2 on (o~ [ oo on o

orp

o

Fig: OTP Authentication

17




eFiling Services 3.0 - User Manual

B

XYZ Kumar
) 9000, 009.5.00.9.90¢
XXUXXXXXXXX

B Upload Profile Picture
P Change Password

A\ Yet to be verified by Bar Council

Photo ID Choose file Browse

Address Proof Choose file Browse

File should be in .pdf.. jpg, jpeg, .png and file should be less than 10 MB

sr. No. Document Name Verification Type

1 Bar Registration Certificate [ OTP Authenticated ) o

2 Photo ID  Digitaily signed o
2 Address Proof o

Propare PDF for,Esign

Fig: Prepare document for eSign

o g i

— Digital India

Ministry of Blectronics and Power To Empower Centre for Development of
S — pocloripenl
pmhire

You are currently using C-DAC eSign Service and have been redirected from

C-DAC's oSign Service

Get Virtual ID

¥ | have read and provide my consent
View Document Information

Fig: Uploaded Document — Aadhar Based Verification for e-signing

18
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V)

Profile Document Signed Successfully

Fig: Profile Document Signed Successfully

3.2.5 Record Oath
This tab allows the advocate to record their oath with in-system video recording.
Similar to upload documents, this tab also appears if the advocate is not verified by

bar council during registration process or if litigant opts to act as party in person.
e Select Record Oath tab.

e Click on Start Recording. You can now record the oath.

e After oath recording, upload the oath by clicking on Upload to Server button.

&0 Profile Detalls & Verity Moblle/Emall & Upload Documents B¢ Record Oath :,

- Recording status: inactive

XXXXXX
XHRUURUNXKNX
XXXXHKRXXXXX

P Change Password

A Yet to be verified by Court

1, Adv Radha Do swear in the name of God/ do solemnly affirm that the information furnished by me is true to my

knowledge and belief and documents are genuine and authentic documents, | am aware that fumishing faise o incorrect

Fig: Record Oath
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eFiling Services q

Radha

= RGOOSEO0O00NN @omall com

L KXXXOCXKX

B Upioad Profile Picture
P Change Password

A\ Yet to be verified by Court

) e i " 2 Do you want to Uplaod this Oath..? Once upload it can plbamta, * ) marami &
vakalat ~ = Pleadings ~ = ePayments ~ e not be modified or reupload the oath...!

o Profile Detalls & Verity Moblle/E cancel |[_ oKk
Oath Rocordllm

Start nmzmnq

& Download ]| 1 Upload to Server | £ Open in New Tab

|, Adv Radha Do swear in the name of God/ do solemnly affirm that the information furnished by me is true o my

Fig: Oath recording status

File uplcaded successfully....!!

Fig: File uploaded successfully

3.3  Profile Forms for Litigants

3.3.1 Profile Details

Personal Details appear automatically.

Enter the Contact Details such as Address, Pin Code, State/ UT, District, Landline
Number with STD code, and Advocate Name and Address in Local Language.
Click Submit

The message “User Profile Changes has been updated successfully” is displayed.
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ingsenies @ O © O © © - W Q-

Case Filing ~ | Vakalat ~ | Pleadings ~ | ePayments ~ | Applications ~ | Portfolio ~

& Profile Details ¥ Verify Mobile/Email O
Personal Details

‘ Litigant Name XMN*XX
- Gender  © Male (O Female (O Other Dateof Birth  10.07.010

XXX =

XHURXNHKMXNXXX

Address Latur State / UT JAMMU AND KASHMIR
XHRHHXXXXX
District Select an Option
PinCode | pin Code Landline No. with STD Code P

(A Vet to be verified by Court) [J 1 wish to appear as Party in Person in my
;: = Case.

Litigant 7@ Litigant i@ T o

Fig: Profile Details — Litigant

o

User Profile changes has been updated successfully !

Fig: User Profile changes has been updated successfully

3.3.2 Verify Mobile Number/ Email
Please refer section 3.2.3 (Profile Forms for Advocates- Verify Mobile Number/
Email) for this form. The form is same for Advocates and Litigants.

3.4  Profile Forms for Party-in-Person Litigant
A litigant may choose to be party-in-person and contest the case on its own.

e In litigant profile details, enter the details and check | wish to appear as Party in
Person for my case checkbox; click Submit. (Refer section 3.3 for litigant profile
details.)

e User Profile updated successfully message is displayed and two additional tabs
appear- Upload Documents and Record Oath.
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e Refer section 3.2.3 for Verify Mobile/ Email.
o Refer sections 3.2.4 and 3.2.5 for Upload Documents and Record Oath tabs

respectively.

CETEE | O -

m Y B S Recate Ovts \-/

Litigant Name X XXXXX

Gender & Male  Female ) Other Date of Birth ot of Birt n

XXXXXXXXX Contact Detalle
XOXMIXIXHNNNX Address Fome State / UT Seloct State

XXXXXXX
L pions pone i s =

e e i i oT5 as
B Yot o be vertfiod by Court ¥ 1wishto appear as Party In Person in my Case. °
Litigant "t Lt L e

Fig: Party in Person Litigant Profile Forms
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4. Home Page

Once you log-in into the system, following screen will appear. It shows —
= |atest status of your portfolio through dashboard
= calendar of the current month with cases marked on respective dates
= List of today’s cases.

User may click on any date in the calendar to view case list for the selected date.

cfingsenices ® @ ©6 © © O©6 © IR Y p—

My Partners ~ | Case Filing ~ | Vakalat ~ | Pleadings ~ = ePayments ~ | Applications ~ | Portfolio ~

O
Draft Pleadings Completed Pleadings Draft lAs Completed IAs Objections

Calendar Cases Listed Today - 09-11-2020
0 [Nov v 2020 vl o
—
Su Mo Tu We Th Fr Sa
No Cases

1 2 3 4 5 6 7

8 9 10 1" 12 13 14

15 16 17 18 19 20 21

22 23| @ 24 25 26 27 28

29 30 1 4 5

Fig: Opening Screen

Following menus are available for the user. Detailed description of each menu is available in the
subsequent sections.

Main Menu can be used to
complete court related formal
procedures such as:
« Add /Revoke partners
* File cases

¢ Vakalat
¢ Submit pleadings

Dashboard gives status of your . ST AL

portfolio cases. .

« Draft Pleadings — Number of .

pleadings pending for

Pf’y court fees Click to change the
File IA . language Profile Menu can
Manage Portfolio be used to-

* Update Profile

submission. The pleading can | [0 2 ) D;Q B (] VR i »1»9 1. 9” . .? i m? i TR e () « Logout
(2 vl e A My Partners akalat ~ | Pleadings ~ | epayments = | Applications olio
form. Form level Help
. CDmpleted Pleadings - Draft Pleadings Completed Pleadings Draft 1As Completed IAs Objections
Number of pleadings @ 4 ° 0 @ 1 ° 0 e 0
submitted for existing cases
* Draft IAs — Applications
o Calendar Cases Listed Today - 11-01-2021
pending for fee payment or
authentication. 0 [Jn v 2021 v] o ~—
+ Completed IAs — Number of oM oW ™o R s -
all the 1As filed for existing 7 s 2 w0 3 i 2 o Cases o Help
cases with all the formalities ) I T N N [ State Selection- * Video Tutorials
W n w6 w8 s (2]
completed. e e Enables *FAQ
* Objections — Number of 2 = o aoar o o advocate/litigants B * Manual
objections raised for different 31 12 3 4 s e to select High
cases. Court or State (for
¢ My Cases — Number of cases district court)

in your portfolio; It includes
new cases as well as existing
cases.

Fig: Different Menus in eFiling System
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Considering the user requirements, main menu items are different for Advocates and Litigant as
litigants mostly have facilities for editing and authentications. Overall main menu items are
listed below. Further details are mentioned wherever necessary.

eFiling Services ® o o ® o o

My Partners ~ | Case Filing ~ | Vakalat ¥ | Pleadings ¥ | ePayments ¥ | Applications ~

‘ New Case Filing Use Template Interlocutory Application Filing
Manage Favourite Clients Pleadings Submitted Applications
Video Recording

Add Partners < <
Assign Partners to Case Payment

Accept Partnership

Accept Offer Court Fee Wallet

Revoke Partnership
Print Vakalat

Accept Revocation

My Partners Report Advocate Main Menu

Fig: Main Menu ltems for Advocates

eFiling Services o o ® e (&)

Case Filing ¥ | Vakalat ¥ | Pleadings ¥ | ePayments ¥ | Applications ~

I Offer to Advocate ‘ I Paymgnt ‘

3 <

I Case Edit I Pleadings Application Authentication

| Video Recording
Litigant Main Menu

Fig: Main Menu for Litigant

4.1 Dashboard
Dashboard displays current status of the user’s portfolio. It includes following buttons:
e Draft Pleadings
e Completed Pleadings
e DraftlAs
e Completed IAs
e Objections
e My Cases
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4.1.1 Draft Pleadings

Displays history of all the uploaded pleadings and payment related actions taken for

a case. Service is also provided to submit the pleading to the court, if all the

formalities are complete.

e Click the Draft Pleading button to view the list of cases. The list displays status
of all the pleadings activities related to a case. The details include eFiling
number/ case number, Case Title, Upload Pleading, Oath recording, ePayment
and Action.

e Click View Document button to view uploaded pleading.

e ePayments column lists GRN number for all the completed payments. Select the
appropriate GRN (if applicable) for the document.

e C(lick Submit for submitting the pleading to the court. Submission success
message is displayed along with the eFiling number and the case is removed
from the pleadings submission list.

Note: After submission, the case appears in the completed pleading tab and it is
not available for modifications or additional uploads till verification process is
completed in the court.

Draft Pleadings

Show |25 v | entries

Search:

Arbitration Petition - 202000051 (2 eFted Case) eeta Bajaj Select GRN
Vs
Rajiv Shukal

Civil revision Application - 202000019 Yash Jagtap Oath is not Recordex Select GRN
(Qerieacase)

Vs
Tanuja Kumari

Arbitration Petition - 202000061 (2 eried Case Raji Oath is not Recorded Select GRN

Vs
Anil

Execution petition (Darkhast) on the basis of a festUser Document is not uploaded Oath is not Recorded Select GRN
decree of Civil Court - 202000032 (I eFiled Case

Sessions Case/361/2017 State of tra Oath is not Recorded Select GRN

First Appeal/Civil Appeal - 202000034 ppellant123 Document is not uploaded Oath is not Recorde Select GRN
(D eriea ase

Civil suit (compensation) - C202000016 st Document is not uploaded Oath is not Recorded Select GRN
0 eiled Case

Civil suit (compensation) - C202000001 anbir Plaintiff Document is not uploaded Oath is not Recorded Select GRN
0 eiled Gase

Commercial Suit - C202000030 (O efiled Case ]

Fig: Draft Pleadings
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Maharachtra

Draft Pleadings X O

Show|25 v |entries Sasrch:

] Pleading Documents x
-m —— f— m
entries  search:
1 Arbitration P e — Jeument is not uploaded isnotRecorded [ select GRN PR s |
Calenda Sr.
No. T File Name uploaded on
[] E 2 Civil revi View Documents Select GRN Y m
Yash Jagtap, Dinesh Soni
Su
, 1 yashJDineshSoni 05-11-2020
3 aivaiond| Osthis notRecorded | [ solect GRN Rl .o |
8
P Showing 1to 1 of 1 entries Previous ‘ 1| Next
2 4 Execution py E)u ment is not uploaded not Recorded Select GRN. - m
29 decree of Civircour = evzuvvuse firemmen case vs
5 Sessions Case/361/2017 State of Maharashtra [P— Oath is not Recorded Select GRN y m
Vs
Ranjana Suyog Chavan
6 First Appeal/Civil Appeal - C202000034 Appellant123 not Recorded Select GRN v m
D ehiea Gse) Vs
7 Civil suit (compensation) - 202000016 Test ot uploaded Oath is not Recorded Select GRN v m
(S ereacase) Vs
8 Civil suit (compensation) - 202000001 Ranbir Plaintiff Select GRN < m
(2 ehied Gase) s

Pleading Documents X ‘
Show[50 v|entries .
1 Arbitration Py
Calenda Sr.
No. T uploaded on Status
°o [ 5 | This is a test PDF document.
Yash Jagtap, Dinesh Soni If you can read this, you have Adobe Acrobat Reader installed on your computer.
Su
| 1 yashJDineshSoni 05-11-2020 Pending
3 Arbitration Py
g J—
= Showing 1o 1 of 1 entries Previous ‘ 1 ‘ Next
2 e =
29 decree of Civircourt=ceuzuovuse [renmentase vs
5 Sessions Case/361/2017 State of Maharashtra
Vs
Ranjana Suyog Chavan
6 First Appeal/Civil Appeal - 202000034 Appellanti c
(S efited case) Vs
7 Civil suit (compensation) - 202000016 Test Dc
(D eried case) Vs
8 Civil suit (compensation) - 202000001 Ranbir Plaintiff Dc
(5 eriled Case) Vs
9 Commercial Suit - C202000030 (3 eried case Sbi Dc

Fig: View File
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Draft Pleadings

Show |25 v |entries Search:

Arbitration Petition - C202000051 (2 efiled Case ] a Bajoj Select GRN
Vs
Rajiv Shukal

Civil revision Application - C202000019 Yash Jagtap at not Recorded Select GRN
(S eFited cose) Vs

Tanuja Kumari

Arbitration Petition - C202000061 (1 efited Case ) Raj Oath is no < Select GRN

Execution petition (Darkhast) on the basis of a estUse Document s not uploaded Oath s not Recorde Select GRN
decree of Civil Court - C202000032 (I ered Case)

Sessions Case/361/2017 State of Maharashtra Oath s Select GRN

First Appeal/Civil Appeal - C202000034 A 3 Document ded a ot Record Select GRN
(Teriesc)

Civil suit (compensation) - C202000016 st Document is not uploaded Oath is not Recorde Select GRN
(Qemescee)

Civil suit (compensation) - C202000001 Ranbir Plaintiff

(S eited Case ]

Select GRN

Commercial Suit - 202000030 (D eFiled Case

Fig: Select GRN

Draft Pleadings

Show| 25 v |entries
AMH20200000004C202000019 submitted successfully

e e e i e N T

Arbitration Petition - C202000051 (J efited Case ] ument is not Select GRN

Click Here to show list of Documents.

Arbitration Petition - C202000061 (2 efiled Case ) Rajiv View Documents. Oath is not de Select GRN

Execution petition (Darkhast) on the basis of a TestUs Document is not uploaded Oath is not Recorded Select GRN
decree of Civil Court - C202000032 (& cfted Case)

Sessions Case/361/2017 State of M: Select GRN

Ranjana Suyog Chavan

First Appeal/Civil Appeal - C202000034 Appellant123
(S eFited Case] Vs

Select GRN

Civil suit (compensation) - C202000016 Test m s not uploaded Oath is not Recorde: Select GRN
(Eeneacase) vs

Givil suit (compensation) - C202000001 Ranbir Plaintiff

(Qerieacase)

Select GRN

Commercial Suit - C202000030 (& efited Case) Sbi Document is not uploaded Oath is not Recorde Select GRN

Fig: Submission Successful

4.1.2 Completed Pleadings
This button shows count of all the submitted pleadings and the status.
e Click the Completed Pleadings button to view the list of all the pleadings
e The report consists of eFiling Number, Case Title, Upload Pleadings, Oath
Recording, ePayment details and Status.
e Facility to view submitted documents and oath video is provided. Click on the
corresponding buttons to view the same.
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Note: View Status button appears only after the case verification is done in the
court. On click, the status is displayed, whether verified or rejected.

Completed Pleadings

Search:

Upload
ing Number / Case Number Cause Title Pleadings oath Recording
an find

Application by a tenant for fixation of Ram Kumar P —— MH000038177202021E - 10.00 Case rejected in CIS on , now it clients,
standard rent - C202000052 Vs is available for modification ase
Amit Kumar

Cancellation of Bail - C202000065 Amir Oath is not
Vs

Meena

Execution petition (Darkhast) on the basis of a State Of Maharashtra
decree of Civil Court - C202000018 Vs

Test Dasdadsa

Civil revision Application - C202000019 Yash Jaglap MHO00041161202021E - 20000.00

v

lanuja Kuman

Caveat - C202000062 Rajiva Oath is not
Vs Recorded
Kajal

Arbitration Petition - C202000060 Punit Oath is not

D eFiled Case Vs Recorded

Jagruti

Caveat - C202000064 (2 efiled Case Aaaaaa Oath is not
Vs Recorded
Rbbbh

Fig: Completed Pleadings

Maharachtra

X
entries  Search: —
entries —— arch:
Sr.
No. ' uploaded on Upload
d Pleadings oath Recording
Ram Kumar
Calenda 1 Appli \ [— MH000038177202021E - 10.00 Case rejected in CIS on, now it
stendar 4 cess BT is available for modification
o 2 File Name  19-10-2020
2 Can [rR—
su + Digitally Signed Case rejected in CIS on 01-01-
2 1970, now it is available for
) ) modification
7 Showing 1 to 2 of 2 entries Previous | 1 | Next
14
decrée of Civil Court - C2020000T \d
28 Test Dasdadsa
4 Civil revision Application - C202000019 Yash Jagtap P — MHO00041161202021E - 20000.00 m
Vs
Tanuja Kumari
5 Caveat - C202000062 Rajiva P —— Oath is not m
Vs Recorded
Kajal
6 Arbitration Petition - C202000060 Punit . m
Vs
Jagruti
7 Caveat - C202000064 Aaaaaa m

Vs

Fig: Completed Pleadings: View Documents
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x =
Completed Pl{ Pleading Documents x — 5% 4 a o + &
Show[50 v entries g a
Show[ 25+ |entries
uploadad on I“""“ Task
Calenda L Appll
sandar —_ 23-10-2020 lAdcd archive code in
1l
o [v I
19-10-2 2 iCr Websen
2 can ? 19-10-2020 [Submitted | reate Webservice
Su | + Digitally Signed
T [Dummy webservce
7 Showing 1 to 2 of 2 entries Previous ‘ 1 | N
14
3 Execution| m
21 .
decree of Civil Court - C202000018
28 0 ertea case )
4 Civil revision Application - C202000019 E
ol e Gone | (Case type json fl not found
2 [he pon tie'
5 Caveat - 202000062 (2 efired Cae ] Rajiva m Bn  yore
“peiState_ummyprg
Vs 3 [File
Kajal
-
6 Arbitration Petition - C202000060 punit
2 eFited Case | Vs
ruti
7 Caveat - C202000064 Aaaasa m J—
- ]

Maharachtra

Search:
] T
Upload
Sr.No. Number / Case Number Cause Title Pleadings oath Recordin ePayments
b Lz 2! L
Calenda 1 Application by a tenant for fixation of Ram Kumar MHO00038177202021E - 10.00 Case rejected in CIS on , now it
standard rent - C202000052 Vs is available for modification
Amit Kumar
o Pleading Documents X
2 Cancellation of Bail - 202000065 Amir
su Vs Case rejected in CIS on 01-01-
o Meena 1970, now it is available for
modification
T
14 °
o 3 Execution petition (Darkhast) on the basis of a State Of Maharashtra Application by a tenant for fixation of standard rent - C202000052 [—
decree of Civil Court - C202000018 Vs
28 Test Dasdadsa Ram Kumar Vs Amit Kumar e
1 File Name Play Video
4 Civil revision Application - C202000019 Yash Jagtap ).00 [—— E
vs —
Tanuja Kumari Showing 1to 1 of 1 entries Previous ‘ 1 ‘ Next
5 Caveat - C202000062 Rajiva E [—
Vs recoruEs
Kajal
6 Arbitration Petition - 202000060 Punit [P—— Oathis not View Status
vs Recorde
Jagruti
7 Caveat - C202000064 Aaaaaa [P —— s not [ —
Vs R

hts Reserved.

Fig: Completed Pleadings: View Video
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[ 1 ep——
Vi pie o e e

i R T
S 1 el e

Fig: Completed Pleadings: Play Video

4.1.3 DraftlAs
This button shows count of all the incomplete IAs. These applications can be edited

through Applications menu.

e C(lick the Draft 1As button to view the list. The details include Application,

eFiling/ Case Number, Case Title, Date of filing, Authentication status.

e The application can be viewed by clicking on View Application link.

Draft 1As

Show [25 <] entries

Search:

Sr.
No-t s -

4/2020 [ 5]
[Bringing Legal
Heirs/representatives on
record]

5/2020 € 5]
[Issue Attachment Warrant]

7/2020 € 51
[Taking Case on Board]

9/2020 [Z 15]
[Order for Inspection]

First Appeal/Civil Appeal - C202000034
[Appeal]
First Appeal/Civil Appeal - C202000034

[Appeal]

Spl Case MSEB/100092/2008

Application by a tenant for fixation of

standard rent - C202000052

[Compensation]

District and Sessions Court, Aurangabad

Appellant123 Vs

Appellant123 Vs

State of Maharashtra Vs XE000GEE00SE0U000A

Fig: Draft IAs

15-10-2020

15-10-2020

19-10-2020

21-10-2020

View Application

Litigant
1 Appellant123

View Application

Litigant
1 Appellant123

View Application

Litigant

1 State of Maharashtra

2 XOOOOKKXXIOOX

View Application

Litigant

T RROORXKNRRX
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Draft I1As

Show | 25 v |entries

4/2020 [ 5]
[Bringing Legal
Heirs/representatives on
record]

5/2020 [ 5]
[Issue Attachment Warrant]

7/2020 R 51
[Taking Case on Board]

9/2020 R 15]
[Order for Inspection]

047dff0dc44749d9571e500a5¢c2e603be885daecy... 1 / 2

Application by a tenant for fixation of

standard rent - C202000052

[Compensation]

Fig: Draft I1As — View Application

4.1.4 Completed IAs
The button displays the number of completed applications. When the court fee for
an application is paid and it is authenticated by required parties, it is automatically

AMH20200000004C202000034

Rs. 5

GRN:,MH000038158202021E

BEFORE THE

District and Sessions Court, Aurangabad

AT ,Aurangabad

First A L/Civil A 11342020
Appellant:

Ram Kumar Vs Amit Kumar

21-10-2020

Close 3

View Application

gant

ppellant123

View Application
gant
ppellant123
View Application
_..gant
1 State of Maharashtra
2 Manish Mane

View Application

Litigant

1 Ram Kumar

submitted to the court. All such submitted applications are listed under this

category.

e C(Click on the Completed IAs button to view the list of submitted applications. The
details include Application, eFiling/ Case Number, Case Title, Date of filing,
Authentication status.

e The application can be viewed by clicking on View Application link.

Completed IAs

Show[25 ] entries

- \

Sr.
et e Bl “

1/2020 [ 51
[Framing of additional
issues]

3/2020 € 51

[Granting leave to deliver
interrogarities]

8/2020 [Z 15]
[Taking Adjournment]

16/2020 [Z 5]
[Order for Inspection]

19/2020 [ 10232]
[Taking Adjournment]

First Appeal/Civil Appeal - C202000034
[Appeal]

First Appeal/Civil Appeal - C202000034
[Appeal]

Application by a tenant for fixation of

standard rent - C202000052

[Compensation]

Sessions Case/361/2017

Civil revision Application - C202000019

[Review/Revision]

District and Sessions Court, Aurangabad

Appellant123 Vs
Appellant123 Vs
Ram Kumar Vs Amit Kumar

State of Maharashtra Vs ROGOOXKXXKION0NK

Fig: Completed IAs

15-10-2020

15-10-2020

27-10-2020

29-10-2020

05-11-2020

View Application
Litigant
1 Appellant123

View Application
Litigant
1 Appellant123

View Application
Litigant
1 R0000000X

View Application
Litigant
1 State of Maharashtra

View Application
Litigant

1 YOR0OKKKXNK

2 KOO0
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Completed IAs 047dff0dc44749d9571e500a5c2e603beBB5daecs

AMH20200000004C202000034 Rs. 5

GRN:,MH000038158202021E

1/2020 [€ 5] View Application

[Framing of additional BEFORE THE

issues]

3/2020 € 5] District and Sessions Court, Aurangabad View Application

[Granting leave to deliver AT ,Aurangabad
interrogarities]

First A Civil A 1/34/2020
8/2020 R 15] Appellnt: View Application

[Taking Adjournment] .

16/2020 R 5] Sessions Case/361/2017 State of Maharashtra Vs Rao0eoahenagatoncn View Application
[Order for Inspection]

19/2020 [ 10232] Civil revision Application - 202000019 05-11-2020 View Application
[Taking Adjournment] (Defitea] Litigant
[Review/Revision] 1 X00000000
2 000000000

Fig: Completed IAs — View Application

4.1.5 Objections
All the objections raised by the court on the submitted case, pleadings or IAs are
reported here. Click on the button to view the objection details.

Objections

Show enties Search: |

e v ==
€202000004 - Maintenance Application

Return for correction Return for correction Return for correction Return for correction Return for 22-02-2021
correction Return for correction

22-02-2021
22-02-2021
Remark Return for correction 22-02-2021
€202000047 - Motor Accident Claim petition
Remark 01-02-2021
Return for correctionReturn for correctionReturn for correction 28-01-2021
Return for correction Last 28-01-2021

Return for correction11111 28-01-2021

now reject this case. Petitioner Name Petitioner Age 28-01-2021

Document not found 28-01-2021
Fees not found 28-01-2021
RemarkRemark 28-01-2021

Fees Remark 28-01-2021
€202000065 - Maintenance Application

RemarkRemarkRemark

202000085 - Application by a tenant for fixation of standard rent

Fig: Objections
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4.1.6 My Cases
This button shows the count of all the cases in the user portfolio. It includes efiled
as well as manually registered cases. Please refer section 5.2 for the details.

My Cases

CEEED0 =

Aurangabad,Maharashtra (4)

RUREERTRES nmi urt of India. Al Rights Reserved.

Fig: My Cases
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5. Help Section

Help is available in the form of Tutorial Videos, FAQ and user manual. Additionally, you can view
descriptions of any open form by clicking on the orange question mark in the top right corner.

eFiling Services @ o @ @ e e e | Marathi g Hamrat Mok

My Partners = | Case Filing ~ | Vakalat ~ | Pleadings = ePayments ~ | Applications = | Portfolio ~

Draft Pleadings Completed Pleadings Draft |1As Completed |As Objections My Cases

16 15 7 0 4
© © o © =)

Click Here to view incomplete 1As

Calendar Cases Listed Today - 11-01-2021
0 [Jan v 2021 v 0
=
Su Mo Tu We Th Fr Sa
No Cases
27 2 29 3 1 2
3 4 5 6 7 8 9

Fig: Help Section

Video Tutorials

New user registration by Litigant and Adding Partner Online filing of Vakalat

applying as party in person ates/Associates/Colleagues

Oath Recording

gs and Video recording of Qath Online paym of Court Fee or other

d e-Signing types of payment

Fig: Help — Video Tutorials
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FAQS

+ Advocate Registration

+ Litigant Registration

+ Profile Updation

<+ Add Partners

+ Vakalat

+ New Case Filing / Final case submission

+ Upload Pleadings/ Templates/ e-signing/ Oath recording/ Merge and index

+ Finally submitting pleadings, cath, court fee to the court

+ ePayment / Court Fee Wallet

+ Interlocutory Application Filing

Fig: Help - FAQs

FAQS
4+ Advocate Registration

— 1.1 am an Advocate, how should | register myself on eFiling software?

To register on eFiling, fill up the online registration form. Click on the ‘"New userRegister here’ link in the log-in screen
to access the registration form. Facility for verification by Bar Council is also provided in the form. If there is no
change in data fetched from Bar Council records, verification process is completed instantly.If there is some change in
the data fetched from the Bar Council records, such as mobile number, or if the data is not available with Bar
Counciluser can register by entering the new mobile number. In such cases, registration can be completed, however
the verification will be done later. You may have to wait for accessing the services till re-verification from Bar Council
is complete

+ 2. While registering when | enter Bar Registration number and click on verify, my data is not fetched
automatically, how to proceed?

=+ 3. When | click on verify, my data is fetched but mobile number is blank what should | do?

+ 4. When | click verify, my data is fetched but mobile number is incorrect or it is changed, what should | do?

+ 5. My e-mail is blank / incorrect, should | enter/correct it?

Fig: Help - FAQs Expanded
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— E-Filing System

E-Filing System

Fig: Help — User Manual
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6. Main Menu
6.1 My Partners (only for Advocates)

The menu enables advocates to manage partners by adding or revoking partnerships. The
block diagram below depicts the flow of events.

: Submit
®\ @ Decides to Add ____.| v Select State of I R
() @9  Advocate 2 as partner Partner Select Advocate \

Advocate 1 (must be an advocate
4 registered in efiling)

Request Accepted

Notification sent to
Advocate 1

oTp Accepts or Rejects Request appears in
Verification partnership Accept Partnership of
Advocate 2

- —y  Advocate2 | [ )
E OD cfa ) x E Adv:.::te 2
X

Request Rejected

Fig: Add Partners Flow

6.1.1 Add Partner/ Associates/ Colleague
This submenu allows the user to add partner/ associates/ colleagues; which could be
of the same State or other state.
e Select My Partners from the menu.
e Select Add Partners/ Associates/ Colleagues.
e Select the radio button for My State or Other State, indicating from which state
the partner is to be added.
e On selecting My State, proceed to select Advocate. For Other State, select the
State first and then proceed.
e Select the Advocate to be added in the My Partner list.
Note: Only the advocates registered with eFiling system can be added as
partners.
e On selecting the advocate, the Bar Registration Number, Email and Mobile
Number are retrieved automatically.
e Click on Submit to add the partner. Notification of your partnership request is
sent to the advocate automatically.
Note: Process of addition of the partner is complete only after acceptance of the
same from the partner.
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° 9 o

s = | Cose Filing = | Vokalat = Plea

Add Partners/Associates/colleague o \

® My State Other State

Ay, BODEROCN (MAH/J008/2011)

Advocate

Bar Registration Number MAH/2806/2011

Email ANBEHADOIN By hoo com
Mobile No. TSI

oOaD

Add Partner

My State  ® Other State

State Rajasthan ¥
Advocate SH. RARKRGRAEAN ERKENS (RAEI00) v
Bar Regn. No. RyENLAEM

Email s com

Mobile No. SIARICACHLE

Fig: Add Partner for Other State
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o

Partner Request sent successfully

Fig: Partner Request sent successfully

6.1.2 Accept Partnership

This submenu enables user to accept or reject partnership requests from other

advocates.
e Select My Partners from the menu.

e Select Accept Partnership. List of all the advocates who have sent the

partnership request to you is displayed.

o Select Accept or Reject for accepting or rejecting the partnership request from

the other advocate. A dialogue box pops up to confirm the acceptance or

rejection.

e Check the box to confirm and complete OTP verification (Get OTP, enter it and

click Submit).

e The message “Partner Request updated successfully” for acceptance or

rejection will be displayed.

BN 1, rariners - | Caserfiing = | vokalat = 0 ePmcts = | Apakiation =] Portolls =

Accept Partnership

Sr. No. 1 Advocate Name

1 HMORBOEDSRSEDADENM (MAH/ MNRNDE)
2 AN SLIITICRANADERHATH [MAAH T

3 SABOEEMARROAR RMITRIDERD (MAH WX900)

Showing 1to 3 of 3 entries

XHXHXK

Date of offer

2020-10-23

20200908

2020-05-08

che
Accept | Reject
Accept | Reject
Accept | Reject
Accept | Reject
e [l e

Fig: Accept Partnership
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Accept Partnership

5. Ne. T Advocate Name Date of offer Azcapt | Raject

NN TTNITARANIEARION (A H/ A FA0LE) 2020-09-08 Accept | Reject

HDWIED AR EMICIIOGRG (WA, B3 X0a0)

| Ay, MODORACKAIRDCRNG with to Accept offer of partnership placed by MODBRXITICRAMERKINN.

TN - ) ) wcoooon 8

Accept Partnership

S¢. No., 1 Advocate Name Date of offer Actept | Reject

HYT (MAH/1234/2000) 2020-11-10

Fig: Partner request updated successfully

6.1.3 Revoke Partnership
This submenu enables user to revoke existing partnership with an advocate.
e Select My Partners from the menu.
e Select Revoke Partnership. List of all the partnerships will be displayed.
Partnership details include Offered to Advocate/ Offered by Advocate, Date of
Offer, Date of Acceptance, Status (Accepted/ Offered) and a Revoke button.
e Click Revoke in the required row for revoking the partnership. A confirmation
dialogue will appear. Click OK if you want to continue.
e Check on the box to confirm and click Get OTP.
e Enter the generated OTP and click on Submit.
e The message ‘Revoked successfully’ will be displayed. The revoke request will
be sent to the respective advocate immediately.
Note: Process of Revocation of the partner is complete only after acceptance of the
same from the partner.
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ittt

Revoke Partnership
= | entries Search
Sr. No. Offered to Advocate/Offerad by Advocate Date of offer Date of Acceptance Status Ravoke

MR A NN B 11-08-2020 22410
AR

FXBORIBOOBOEDOARKE 13-07-2020 22-10-2020 Atcepted
MAMNNERK

WA MR RN
BAAR NHMKR

0f-0- 2020 Accepted

4 ANARMACNRNIOOOOOERMMRALL 22-10-2020 22-10-2020
AR RO

AT R IETMAAN 22-10-2020 22-10-2020 Reveke
A/ TR )

& Foit e 23-10-2020 23-10-2020

RIGHAREDaEENTAR RN 23-10-2020 06-11-2020 Accepted
MAH/ KR0S

B DR R AR 08-09-2020 D6-11-2020 Accepred A
WA TAR0R

Fig: Revoke Partnership

10.152.16.13 says

s want 1o r
Show| 10 st Search:
sr. Ne. Offered to Advocate/Offered by Advocats Date of offer Date of Accaptance Status Ravoke
MOBXERTRACR MM B 31-08-2020 22-10-2020 Accepted Revoke
{ MAH/SBBIOM )
2 FOBEBOERURIMAY 13-07-2020 22-10-2020 Accepted
{ MAH/ ORI )

Fig: Confirmation

| Advocate MxicateMXKERPEH| wish to revoke partners Advocate KGARMMROSTTHODUISARINAK
My Mobile Number XXXXXX3310

[J Resend OTP Enter OTP sasans X - {

Fig: Get OTP
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&

Revoked Successfully

Fig: Revoked Successfully

6.1.4 Accept Revocation
This submenu enables user to accept revocation requests sent by a partner.

e Select My Partners from the menu.

e Select Accept Revocation. List of all the revocation requests will be displayed.
For every request, details such as Revocation Initiated By, Date of Offer, Date of
Acceptance, Date of Revocation and a button for Accept will be displayed.

e Click Accept in the required row to revoke the partnership with the advocate. A
dialogue box pops up to confirm the acceptance. Confirm by clicking OK.

e Tick on the box and select Get OTP.

e Enter the generated OTP and click on Submit.

e The message ‘Revocation accepted successfully’ will be displayed.

Accept Revocation Q
Show| 10 v | entries Search:

Sr. Mo Revocation initinted by Dats of affer Dats of Accaptancs Dats of Revocation Accept Revocation
1 RO CHRMAR 22-10-2020 22-10-2020 22-10-2020 Accept

[ MAH/ZRREIKE )
2 Shiveai sk 04:-11-2020 04:11-2020 Accept

[ MAH Rl EOaK |

Shaowing 1 to 2 of 2 entries Praviou . Nest

Fig: Accept Revocation
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eFilng Servies 7 N €3 oo 8
My Paners = | Case filing = | Vakalst = | Pleadings =  ePayments ~  App ons ™ | Portfolio ~ ¥

Accept Revocation O
Show | 10 * | enties Search:
Sr. No. Revocation initiated by Date of offer Date of Acceptance Date of Revocation Accept Revocation
1 R RO AN 22-10-2020 22-10-2020 22-10-2020 Accept
[ MAH/ZE8R00T0
pr 04-11.2020 04112020 Accept
[ MAH/BESHUB007)

Showing 1 to 2 of 2 entries Previgus - Wext

B3 | Acvocate Mook Kokmnckatit wish ta revoke partners Advocste ENGHBOGI

My Mobile Number 0000003310

EF“ing ches My P ners Case Filing = Vakalat Pleadings =  ePayments = Apy jons ~ | Portfolio = S i ‘ ‘J}:‘Kﬁ!—‘:!“:n =
Accept Revocation Q_
Show 10 ¥ |entries Search:
Sr. No. Revocation initiated by Date of offer Date of Acceptance Date of Revocation Accept Revocation
1 i RO CHANAN 22-10-2020 22-10-2020 22-10-2020 Accept
{ MAH/BEZER200K)
2 NN R 04-11-2020 04-11-2020 Accept

[ MAH/BESAZ00K)

| Advocate NAMNSCXHISENARATH wish 1o revole partners Advocsts SKENKMII

st

My Mabile Mumber X0OOX3210

 Veerify OTP

Fig: Enter OTP and click on Verify OTP

&

Revecation accepted Successhully

Fig: Revocation Accepted Successfully

6.1.5 My Partners Report

This submenu generates report for Friendship Request and Revoked Request.

e Select My Partners.

e Select My Partners Report.

e By default, report for Friendship Request is displayed with details such as
Partner Name, Advocate Code/ Bar No., Requested Date, Accepted/ Rejected
Date and Status (Pending/ Accepted).

e To view the Revoked Request Report, click on the corresponding tab.
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e Select the radio button for Offered by Me or Accepted by Mein Revoked
Request. By default, Offered by Me radio button is selected. The details such as
Partner Name, Advocate Code/ Bar No., Requested Date, Accepted/ Rejected
Date and Status are displayed.

et Sevces _ o - (D Gdmoen 8

W Friendship Request i Revoked Request

m sl gl sl m

MAH-2OEE3000 28-10-2020
2 Ani MAH-RAZ 3061 06-11-2020 - Pending
3 i MAH-BORETT 08-10-2020 - Pending
4 GHNEID SN BN MAH-RENEKEXEY 29-07-2020 . Pending

Fig: My Partners Report

eFiling Services @ LR [0 T—
My Partners = Case Filing = Vakalat =  Pleadings = | ePayments = Applications = | Portfolio = va

@ Friendship Request & Revoked Request

® Offered by Me Accepted by Me

~ oty

m ienliiiyrionipun _ S _

Adv, B NTHANAN MAH/ZRIRA0 22-10-2020 Pending

Fig: Revoked Request Offered by Me

eFiling Services @ Pt | aotsmeran b Aok 1| Bt = - W €2 wooooon &

W Frisndship Request @ Rovolked Request :

Offered by Me @ Accepted by Me

“ SR st e _m

TR RN A EUNSARARL MAH/ TR0 06-11-2020 Pendin
2 HRRK kOO E RUPRMDSAIRY MAH 06-11-2020 Pending
El StimapRat] MAH/BEEMEGR 06-11-2020 05-11-2020 Accepted

Fig: Revoked Request Accepted by Me
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6.2 Case Filing
New case filing can be considered to have 3 parts:
e Initial filing — This can be done only by advocates or Party-in-person litigants. It
includes all the basic case information.
e Entering case details - These details can be entered either by advocate or by
litigant, as per the convenience. These include:
o Litigant —information of all the concerned parties
o Legal Heir — enabled only if legal heir option is checked in the initial case
information by advocate
o Fact Details
Case Details
Motor Vehicle Compensation (MVC) — enabled only if the case type is chosen
as motor vehicle compensation in the initial case information by advocate
e Final Submission — This again can be done only by the advocate or by party-in-
person litigant.

Note: Once the Final Submission is done, the case details cannot be modified. As a result,
the case cannot be viewed by Litigant for editing.
Accordingly, the different menu and forms appear for advocates and litigants.

Create new case record Advocate/
by filling initial inputs p Litigant can ____N/ |
-—--*|fonthelcasewhich — "7 complete the Case N
includes litigant name

data entry

and mobile number

Advocate or
Party-in-Person

1
i

. | Litigant notified by SMS

Litigant !

i

i

i
C.) Litigant can access case file

Litigant

[y
User may exit at any point of time. All the entered details will be
- saved as draft case for later editing.

I —

Fig: Case Filing Flow

6.2.1 New Case Filing (only for Advocates and Party-in-Person Litigants)
6.2.1.1 Initial Inputs
The initial inputs required to file a case are to be filled in this form.

e Select Case Filing menu; select Initial Inputs tab.

e Enter District/ Establishment Details where case needs to be filed.

e Enter Case Type Details. If the selected case type is MVC, MVC tab appears
to fill in the additional details.
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e Enter Party (client) Details.

e Click on Submit.

e The message ‘New Case Added’ is displayed along with temporary EFiling
Number.

efiling Services ® 06 0 © 2 Qo] (0 sooose [6
My P rs v Filing ~ ' Vakalat ¥ = Pleadings ~ - v

ePayments ~ | Applications ~ | Portfolio ~
I T o uitigant | & Fact Details | W Case Details | @ e-File ° O

District/Establishment

* Select District Aurangabad - * Select Establishment ‘ District and Sessions Court, Au... ¥ ‘

Case Types

*CaseType @ Civil O Criminal

* Relief Sought — - * Case Type ‘ First Appeal/Civil Appeal v ‘

Subordinate Court

District Select District v Select Establishment ‘ SelecEstablishment v ‘

Case Type Select an Option v Case Number Year | Year n
Disposal Date [ pp-wn-vyvy =
CC Applied Date DD-MM-YYYY = CC Ready Date DD-MM-YYYY =

Party Details

* Appellant/Respondent ‘abhishek ‘ * Mobile Number ‘12345573911 ‘

10.153.16.13 ing S ommittee Supr

Fig: Initial Inputs

New case added
E-Filing Number: First Appeal/Civil Appeal - C202000067

Fig: New Case Added Successfully

6.2.1.2 Litigant

This tab is used to fill Litigant details. To access this tab, click Next button on the
Initial Input form. However, this tab is accessible only after successfully filing out the
Initial Input tab.

Note: It is required to fill the details of all the parties before clicking Next button.
Litigant may also enter these details using his login.
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User can check previously saved litigant details by clicking the View Previous Parties

link in top right corner.

Enter the following details-

Select the Type (Appellant/ Respondent).

Enter Personal Details.

Enter Contact Details.

Enter State Information.

Check on Other Information to fill more details.

Check Legal Heir Add to add legal heir. If this is checked, Legal Heir tab
appears after submission to add the legal heir details.

Enter information in Local Language.

If required, check on Add to Favorites. If a party is added as favorite, the
details of the litigant are saved for future use, thereby enabling easy and
quick access to frequent party details. Parties, added as favorite, can be
viewed/deleted through ‘Manage Favorite Clients’. However, this step is not
mandatory.

Click on Update to save the details.

If the Appellant or Respondent is an organization, check on Organization
Details after selecting the Type.

Select Organization Name and enter all above mentioned details and click on
Update to save the details.

When details of all the parties are entered, click on Next button. To check
whether all party details are entered, click on the View Previous Parties link
in the top right corner. The link is visible only if entered party details are
saved.

47




eFiling Services 3.0 - User Manual

Note: This tab is compulsary

Litigant
* Type ® appellant Respondent

Organisation Details U

Personal Details

* Complainant/Accused Select ¥ ||arun *Gender @ Male (O Female () Other

Relation Select . Name | pooo °

7]

Dateof Birth | 01.91.1992

*Age g ‘Di'fevem\ynbled‘:‘

i - = = Extra Petitioner Count -Extra :->}
Emall | Emai | Mobile No. | 1534567890
Occupation Occupation |
*Address | address : PinCode | piy Gode
A
T ——
ste | selectState - District  Select District .-
Taluka Select Taluka . Village Select Village x
Other Information Add Legal Heir )
MARATHI
frufdyomidt | Tt 5 2 AT
- |
A

Fig: Litigant Details
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efiling Services ot : b Pront ()

o initial Input &r Details | [ Case Details | @ e-File 9_(-@9_"

Note: This tab is compulsary

Litigant
*Type  ® Appellant  Respondent

Organisation Details *Organisation Type State Government Departments z ‘

Personal Details

* Complainant/Accused | copc |
Contact Details
Email [ Micbile: No: 1234567890
Occupation Occupation

= Address | addross PinCode | o Godo

State Information

e o0

State Select State ) District Select District v

Taluka Select Taluka v Village Select Village ]

Other Information [ Add Legal Heir ()
MARATHI
oy amendt adtean g/ 2 i
Ll
waEa

I: [T Add to favourite :.\ m

10.153.16.13 © 2020 Filing Services eCommittee Supreme Court of India. All Rights Reserved.

Fig: Litigant details for Organization

cflingsenices ® @ O © O 0 ©o 2 [ o pe—

My Partners ~ | Case Filing ~ | Vakalat ~ | Pleadings ~ = ePayments ~ | Applications ~ | Portfolio ~

W Initial Inputs & Fact Details | [l Case Details || @ e-File o @ O

District and i Court, Aur
E-Filing Number: First Appeal/Civil Appeal - C202000067 - Relief Sought: Appeal - Case Type: First Appeal/Civil Appeal
Abhishek Vs
Note: This tab is compulsary
Litigant

View Previous Parties (1)

*Type @ Appellant O Respondent

Organisation Details [

. Shuw‘ 10 v ‘en(ries Search:‘ ‘
Personal Details S—— -

* Complainant/Accused ‘ — ‘ Sr.No. 1! Party Name Type Edit Delete
Relation ‘ Select v ‘ 1 Abhishek Main Petitioner V4
Caste ‘ Select v ‘ ‘ ‘

Fig: View Previous Parties

6.2.1.3 Legal Heir

Legal Heir form enables user to enter details of the Heir. This is required in case the
petitioner dies after case filing. In such situations, the assigned legal heir fights the
case on behalf of the deceased.
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Maharashtra - A

District and i Court, Aur bad
E-Filing Number: First Appeal/Civil Appeal - C202000067 - Relief Sought: Appeal - Case Type: First Appeal/Civil Appeal
Abhishek Vs
*Note: Legal Heir details tab
Legal Heir

* Party Name Abhishek [Main Petitioner]

Personal Details

*Type @ Plaintiff O Defendant
|

* Legal Heir Name select: ¥ || abhi *Gender ® Male ()Female () Other
|
Relation Select - Name Nam
* Date of Birth 01-11-1982 | " Age a7 Differently Abled [
Caste Salert v Extra Petitioner Count Extra P
Contact Details
Email Bt [Sichils g Mobile No.
Occupation Occupation
* Address address Pin Code Pin Code
Stng Select state y Bitricy select District
Taluka Select Takika v Village Select Village

Other Information

Other Information U

Reafdl/omindt adteen st A

i1

TAET

Fig: Legal Heir Form

6.2.1.4 Fact Details
This tab allows the user to enter fact details for the filed case.

e After successfully filling Litigant details, proceed to Fact details tab.
e Select Fact Date from the calendar.

e Select Fact Time in hours and minutes.

e Describe the details of the fact in the Fact text box.

e The user can add more facts by clicking on Add More Fact.

e Click on Save.
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i s @ 6 0 o o© e © Moharashia Bl 2 - R € s [
° i N
oG
District and Sessions Court, Aurangabad
E-Filing Number: First Appeal /Civil Appeal - C202000067 - Relief Sought: Appeal - Case Type: First Appeal /Civil Appeal
Abhishek Vs
*Note: Fact details tab is not compulsary
Fact Details
SrNo: 1 Fact Date:‘ogrﬂrzozo ] Fact Time: 12:56 o Fact [tac
/4
+ Add More Fact

10.153.16.13 © 2020 efiling Services eCommitiee Supreme Court of India. All Rights Reserved.

Fig: Fact Details

6.2.1.5 Case Details
This tab allows user to enter more case details.
e On successfully adding the fact details, proceed to next tab, that is, Case
Details.
e Enter Cause of Action.
e Enter Date of Cause of Action.
e Enter Important Information or Subject or Reason.
e Enter Prayer.
e Enter Valuation.
e Enter Plaint in Local Language.
e Enter Dispute arising out of details.
e Enter Act Details. The user can add more than one act by selecting More
Acts.
e Enter details in Local Language.
e Click on Save.
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efiling Services je

Maharashtra s .
s ~ | CaseFiling ~ | Vakalat ~  Pleadings ~ | el Portfolio ~
=
* T 0@©®O|

District and Sessions Court, Aurangabad
E-Filing Number: First Appeal/Civil Appeal - G202000067 - Relief Sought: Appeal - Case Type: First Appeal /Civil Appeal
Abhishek Vs

Case Details

* Cause of Action | cause of action * Date of Cause of Actlon (4 11 5000 ]

Important Information or Subject Prayer
or Reason

Valuation [Z] Plaint in Local Language
Dispute Arising Out Of

State Select State Y st Select District

Taluka Select Taluka - Village Select Village

*Actl: INDIAN PENAL CODE “Sectiont: 141

qTeTH SO Fatelt wmToft

wEeart wfedt R foraa faar
RO

Fig: Case Details

6.2.1.6 MVC (only for MVC case type)
This tab is available only for MVC cases. Select the tab to fill the additional

information. The MVC form is to be filled after filling out the Case Details form.

e Enter the MVC Information required such as Item Number, State, District,
Taluka, Police Station, FIR Type, FIR Number and Year.

¢ |n MVC information, if Other Police Station is checked, additional details are
required such as Other Police Station, FIR Type, FIR Number and Year.

e Enter Accident Information Details such as Date of Accident, Place of
Accident, Time of Accident, Type of Injury (Simple/ Serious/ Death/ Other)
and Name.

e Enter Claim Information such as Compensation Claimed and Insurance
Company.

e Enter Vehicle Information such as Vehicle Type, Vehicle Registration
Number, Driving License and Issuing Authority.

e Enter Name, Place of Accident and Issuing authority in Local Language.

e Click on Save.

e The message, “Record Added Successfully [eFiling Number]” is displayed.
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»
b
]

-

. - L 0@E0 -

District and Session Court , Nagpur
E-Filing Number- sozor Tvpe: motor
Rajesh Vs

i
H

v can sipy VC tab by elicking Mest buttar

Motor Vehicle Challan

Item Number | 1 ‘ (Other Police Station o

*ste[aanasTRe v “Dismict [ aLRaNGazAD -]

~ Taluka |L'an;at::l v ‘

*Police Saon [ Soect Poice Smion = ARTYPe [ Selacr -

* FIR Number |J_—‘ } * Year

[ ]

* Dateof Accident |'2'

* Piceot ecisent [y

Typeofinjury O Simple & Serious O Death O Other Name ‘;;J?;h |

101531613

© 200, = eComrities Supreme Cout of ks, Al Rights Reservecd

Fig: MVC details

6.2.1.7 e-File
This tab is used for eFiling the case.

e On successfully adding case details, proceed to e-File tab.

e The e-File tab displays all the entered details of the case such as
Establishment Name, Case Type, Party Details, Litigant Details, Fact details
and Case details for review.

e C(Click on e-File Case.

Note: Please ensure that all the entered case details are correct before
clicking on e-File Case button as the details cannot be modified after
submission of the case.

e The message “Case registration is Successful” is displayed along with the
eFiling registration number.

53




eFiling Services 3.0 - User Manual

District and Sessions Court, Aurangabad
Appeal - 202000067 - Relief Sought: Appeal - Case Type: First Appeal/Civil Appeal
Abhishek Vs

V4

E-Filing Number: First Appeal,

Main Petitioner

Complainant Name: Abhishek Organisation Type:

Email: Mobile No.: 1234567890

» Fact Details.

» Case Details

10.153.16.13 020 eFiling Services eCommittee Supreme Court of India. All Rights Reserved.

Fig: e-File Case

10.153.16.13 says Maharashtra

Do you want to submit the case?

Once submitted, case details can not be modfied ° @ @ O

E-Filing Number: Fif IAppeal/Civil Appeal
VS

V4

Main Petitioner
Complainant Name: Abhishek Organisation Type:
Email: Mobile No.: 1234567890

» Fact Details

» Case Details

Fig: Confirmation to file a case

o

Case registration successfully AMH20200000002C202000067

Fig: Case Registered Successfully
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6.2.1.8 Editing the existing e-filed cases

There is a provision to add or modify a case and view PDF of the case filed. These
buttons are provided on the upper right corner of the screen, in Case Filing tab. The
functionality of each tab is described below.

Note: Only draft cases can be edited. Once case is submitted through e-File tab, it is
not available for editing.

District/Establishment

*Select District | select District v  select establishment | 5

*CaseType  @Civil O Criminal

*Relief Sought | seject case v “CaseType | select an Option 1

« Plaintiff ‘P‘amm ‘ * Mobile Number ‘ Mobile Number ‘

- @@

Fig: Buttons provided to add or modify a case and view PDF of the case

% Add Case Button
e This button is useful when the user has already filed a case, but requires
another new case to file.
e On clicking this button, the user is directed towards the screen of new
case filling. Refer section 6.2.1 for new case filing details.

+ Edit Button

This service enables user to modify or delete a case.

e This button allows user to select case from provided list that includes
EFiling Number, Litigant Name, Mobile Number and Action (Edit or
Delete).

e The Edit button allows user to edit the details of the selected case. The
user is able to edit case from Litigant tab onwards, similar to new case
filing.

o The Delete button allows user to delete the selected case.
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L

eFiling Services @ c o - e 9 e
Case Filing ¥ | Vakalat ePayments ~ | Applications ¥ | Portfolio ~

My Partners ~

elect Case | & Litigant | & Fact Details | [l Case Details @ e-File

Search:

Shuw‘ 10 < ‘enmes ‘
m Tt MOBIIS Rumber _“

Railway Court, Aurangabad

Arbitration
RESO0AS26X 22-10-2020

1 59/2020
District and Sessions Court, Aurangabad

Compensation
2 68/2020 rashmi 1234567890 10-11-2020
Criminal Appeal
3 66/2020 Karenaa 2342343242 28-10-2020
Previous

Showing 1 to 3 of 3 entries

Fig: Select Case to Edit/ Delete

o ® 2 ot | € oo &
lat ~ | Pleadings ~ CIK
Are you sure you want to delete this record?

eFiling Services =
My Partners ~ | Case Filing ~ | Vakal

& FactDetails [l Case Details | @ e-File
“ Caneel

ect Case || & Litigant

Shuw‘ 10 ¥ ‘enmes earch: | T
-m i MoBile Numb _“

Railway Court, Aurangabad

Arbitration
X3O0005262K 22-10-2020

1 59/2020
District and Sessions Court, Aurangabad

Compensation
2 68/2020 rashmi 1234567890 10-11-2020
Criminal Appeal
3 66/2020 Karenaa 2342343242 28-10-2020 (il Delete }
Previous

Showing 1 to 3 of 3 entries

Fig: Delete Case — Confirmation

@

Record deleted
E-Filing Mumiber: Criminal Revision Application - C202000066
[Criminal Appeal]

Fig: Delete Case — Success
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< PDF Button
This button allows user to view PDF of the selected case.
e Click on View button for the case to open the PDF.
e The PDF includes all case details such as Litigant Information, Other Information,
Main Respondent, Fact Details, and Case Details.
e The PDF is downloadable and printable.

chlingsenices ® @ O @ O o o (Rl [N @ Pr——

My Partners ~ | CaseFiling ~  Vakalat ~ | Pleadings ~ | ePayments ~ Applications ~ | Portfolio ~

Show| 10 ¥ | entries Search: ‘ ‘
W FetitionerName s b _

Civil and Criminal Court, Kannad
Commercial
1 30/2020 Soi ki 12-10-2020
District and Sessions Court, Aurangabad
Desertion and Maintenance
2 14/2020 SOKEIOIODIRKRAODK Test Respondent 11-10-2020

Compensation

3 52/2020 Ram Kumar Amit Kumar 19-10-2020

4 38/2020 Ramdin 15-10-2020
5 37/2020 Azmal 15-10-2020
6 16/2020 Test 11-10-2020
7 1/2020 Ranbir Plaintiff 16-07-2020 m

10.153.16.13 © 2020 eFiling Services eCommittee Supreme Court of India. Al Ri

Fig: View PDF

AMH20200000004C202000030.pdf

1. Public Data Entry - E-Filing Ne Commercial Suit - C202000030
11/10/2020 12:24 pm

Main Petitioner

Complainant Name: Organisation Type: Central Government
Department

37/2020 Azmal 15-10-2020 [ view ] 1 Detete }
i R i IR o ax
7 1/2020 Ranbir Plaintiff 16-07-2020 [ 5 view 1 1 Detete ]

10.153.16.13
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eFiling Services

6.2.2 Managing Favorite Clients

This submenu lists all the clients that are added by the user as Favourite while filing
the case.

e Select Case Filing.

e Select Manage Favorite Clients.

e The report displays Party name, Total Cases of the party, and a button for Delete.

e On clicking the number of total cases, the details of the case such as eFiling
Number, Case Title, Main Case Type and Role Type is displayed.

® 6 o0 o o e o Rl [ ) o Y—
My Partners ~ | CaseFiling ~ | Vakalat ~ | Pleadings ~ | ePayments ~ | Applications ~ | Portfolio ~ @I

Manage Favourite Clients

om[i0 e S|
m
Arun
Showing 1 to 1 of 1 entries Previous Next
(>
(2]

Fig: Manage Favourite Client

Party Name: Arun

Show‘ v er\(rles Search: ‘

Role
Sr.No. Case Title Main Case Type Type

€202100070 - First Appeal/Civil Appeal Arun Vs Appeal

Showing 1to 1 of 1 entries Previous E Next

Fig: Party Case Details
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6.2.3 Case Editing (only for Litigant)

This menu is available only for Litigant user. The advocate who has filed the case may
not fill all the details. Using this submenu, the litigant can select the case and add the
information. However, litigant cannot have final submission of the case. The final
submission of the case can be done by advocate only.

6.2.3.1 Select Case

e Select Advocate from the drop down list.

e The details such as Establishment Name, eFiling Number, Relief Sought,
Litigant Name, Mobile Number and Action (Edit or Delete) are displayed.

e If the litigant wishes to delete the case, click on delete button provided in the
Action column.

e To edit the case, click on Edit button in the Action column.

e On clicking the edit button, the screen automatically shifts to next tab, that
is, Litigant.

Maharashtra . =

Case Edit

Ty — ‘ Adv. RXSOOSOUGK (MAH/26R)R0... ™

Search:

e mm e m

CCH1 PRL. CITY CIVIL and SESSIONS JUDGE = 1/2020 Family disput PRl RROGRRRTX

District and Sessions Court, Aurangabad 61/2020 Posession AU MMNBOBEN SGABSAIRY B Delete

Showing 1 to 2 of 2 entrie
owing 110 2 of 2 entries = Next

© 2020 efiling Services eCommittee Supreme Court of India. All Rights Reserved.

Fig: Select Case
6.2.3.2 Litigant
Refer section 6.2.1.2 (Same for advocate and litigant)

6.2.3.3 Legal Heir
Refer section 6.2.1.3 (Same for advocate and litigant)

6.2.3.4 Fact Details
Refer section 6.2.1.4 (Same for advocate and litigant)
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6.2.3.5 Case Details
Refer section 6.2.1.5(Same for advocate and litigant)

6.2.3.6 MVC (only for MVC case type)
Refer section 6.2.1.6 (Same for advocate and litigant)

6.2.3.7 e-File
Litigant can review all the entered case details under this tab.
e Select e-File tab.
o The e-File tab displays all the details of the case such as Establishment Name,
Case Type, Party Details, Litigant Details, Fact details and Case details.

t ice o Maharashtra . = Marathi ABO0N%
B .ctivc - oo - | g - | o - | B - - = O

CCH1 PRL. CITY CIVIL and SESSIONS JUDGE

E-Filing Number: 1/2020 - Relief Sought: Family disputes - Case Type: Heirship Certificate

X000 v XANKOKXKKK

7
Main Petitioner
Complainant Name: Andkote Organisation Name Extra Petitioner Count: 0
Gender: M Relation Father/Mother/Husband Name:
Age:25 Date of Birth:10-07-1987 Caste:
Email Mobile No. XRERHXHRRX Address: latur Pin Coge: 0
» Fact Details

» Case Details

© 2020 efiling Services eCommittee Supreme Court of India. All Rights Reserved.

Fig: e-File Case
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6.3 Vakalat

Vakalat allows user to formally assign lawyers to the cases. It includes following steps-
1. Advocate assigns self and partner/s to the case.
2. Litigant appoints the lawyer by sending offer to the advocate.
3. Advocate accepts the offer to complete the process.
Lawyer’s assignment to the case is complete only after all the three steps are done.
All the three steps can be completed with this menu. Send offer menu (step 2) is
visible only to Litigant.

1. Advocate assigns lawyer/s

Select New case Search litigant through Assign Advocate submit The Vaka'ar: 'TQ.UGSt is
[ ) \ . from e-filed cases or — mobile number and — Self is selected by oo sent to the litigant
@ existing case from My select. (Litigant should be default. Add partner
Cases registered in eFiling s/w) advocates, if required
Advocate
2. Litigant sends Offer
The offer is sent to the Send offer to advocate. The case appears in the
Advocate Confirm through OTP vakalat list of Litigant
verification. |
ﬂ o Litigant
3. Advdcate accepts the Offer
The cases for which Accept offer from
litigant has sent the litigant. Confirm through
@ | offer appear in the list OTP verification.
u of respective advocates

Advocate

Fig: Online Vakalat Flow

6.3.1 Assign Partners to Case (For Advocates)
This submenu allows the Advocate to assign self and partners to the client.
Note: The menu is visible only to the Advocates.
e Select Vakalat.
e Select Assign Partners to case.
e Select search option - Search my case or New Case.
o For New Case, select eFiling number from the dropdown list.
o Select Search My Case and enter any three characters of Search Keyword;
list of cases will appear in the dropdown list, select the required case.
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Vakalat

SearchCase () Search My Cases New Case Search Keyword Select

anil

RC A 12482018 J00FXMIIONNK vs
NHOCROCHENNX

Fig: Assign Partner to Case— Search My Case

e The details for the selected case are displayed such as Name of the Appellant,
My Clients, and Establishment name. By default, all the clients are selected in the
My Clients list. If user wants to assign advocate only to particular client/s,
uncheck the other client/s.

e Select the client by checking the name in the My Client list.

e Click Search user button; if the user is found, his/her name appears in the
dropdown list of Select user. Select the required user from the dropdown list.
Note: Please note that Client registration is mandatory,; without registration of the

client, users will not be found.

e Select Name of the Advocate. By default, name of the advocate is selected as
Myself, meaning that the user himself is already assigned to the case. The user
may add more advocates (partners) for the case.

e Check on the box below name of advocate to accept the partner.

e Click on Submit; a success message will be displayed. On successful submission,
Litigant will be able to see this notification in his/her vakalat menu for further
processing.

Vakalat
Search Case © Search My Cases New Case Search Keyword A/ITA/2019 KSRRGEASHIDN0K. .
Kis! My Clients JISTRICT AND SESSIONS COURT AURANGABAD.
| VBRDA00Ea-(Main ) 0-A frict Judge-5 Asst Sessions Judge Aba
Rahul 3 HOEERE ENOARDBSEREED- (Exra |
| KRN (Extra )
*NABAR BHIMAJI MAHADEO 885647123 Q, Search Client *Select Client REBORBODIOICETOILDER

Fig: Assign Partner to Case

62




eFiling Services 3.0 - User Manual

V]

ABC and Adv RODIMAVAN is assigned to NABKFEDMACUDIORGIIED

Fig: Assign Partner — e-Filed Cases Success

6.3.2 Offer to Advocate (For Litigants)

This menu allows litigant user to send offer to the advocate.

Note: This menu is visible only to litigant user.

e Select Vakalat.

e Select Offer to Advocate. All the cases assigned by lawyer are visible.

e Select the radio button for New Case or Existing Case.

e Check the checkbox | wish to appoint ... for the required case in the table.

e Click on Get OTP; OTP will be sent to your mobile; enter the OTP and click Verify.
e On successful verification click Submit. A success message will be displayed.

ingsenics @ O ® O © O >~ (- @~
Case Filing ~ | Vakalat ~ | Pleadings ~ | ePayments ~ | Applications ~
Vakalat (@)
Type of Case: @ New Case O Existing Case —
show 10 Y entries
E-Filing Num Cause Title Name of Client Advocate Mobile N
Rl |(Emaieis Name of Client W_
Adoption - BAGOSKIONE Vs MOOPHHe RGOOORRA (EP) 1 wish to appoint XXNGHEREDMESEIXE0EVORNI as my
202000007 advocate to represent my case Rgohdodededdsioicse
2 Motor Accident XOODTDOTRNK 3 YO0 (P ) ()1 wish to appoint XXCAOKRESHNEEERNMEMINX s My
Claim petition - Taote advocate to represent my case SKNKSXIONXIOUTIXRE Vs
€202000061 ROGCREMOSOFRIES
3 Motor Accident X g XO00¢ (P ) (1 wish to appoint Adv. RODEMMEN as my advocate to
Claim petition - Foooe represent my case SHMKIAODIOETIXKE Vs KNG
202000061 RAGGGGOTOOXK

Fig: Offer to Advocate
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o

The offer is sent to the advocate successfully

Fig: Offer to Advocate Successful

6.3.3 Accept Offer (For Advocates)
This submenu allows Advocate user to accept offer from litigant.
e Select Vakalat.
e Select Accept Offer. All the cases for which litigant has sent the offer are
displayed.
e Select the radio button for New Case or Existing Case.
e Check on I accept the offer in the table.
e Click on Get OTP for the mobile number. Enter the OTP and click on Verify.
e On successful OTP verification, click Submit.
e The message ‘Offer Accepted’ is displayed.

fise L, ® 9 0 ® 0 9 ° - () @~ @
My Partners ~ | Case Filing ~ | Vakalat ~ | Pleadings ~ | ePayments ~ | Applications ~ | Portfolio ~

Vakalat O ‘
Typeof Case: @ New Case O Existing Case —
show 10 Y entries
E-Filing Num Cause Title Name of Client Advocate Mobile N
w Sause Tidle ame of Cient Mebile Ne:
Summary Suit - Plaintiff Vs Defendant Plaintiff (P) Ady RXXOSRINOK o 1 accept the offer.
€202000004
2 Partition ina Hindu ~ Bashu Vs Bashu (P) Adv. ROKGXEXIN0L RDOOOVKKK | accept the offer.
joint family -
€202000067
3 Partition ina Hindu ~ Bashu Vs Bashu (EP) Adv. ROKGXENIN0L RDOBOVKIKK (1 accept the offer.
joint family -
€202000067
4 Commercial Suit - Vs ®) Ady RXXOHXZNAOX RDOO0RIXKK (1 accept the offer.
€202000010
5 Motor Accident Vs ) Adv. ROUOOENIN 1 accept the offer.
Claim petition - RIOKHK
€202000061
6 bi Petition - Vs ®) Adv. ROUOOKENIN BDOO0RERK (1 accept the offer.
€202000084
Showing 1 to 6 of 6 entries Previous Next
Mobile Number:  ERRE0S0GT [ Get OTP EnteroTP: [ Verify OTP
A Submit

10.153.16.13 © 2020 eFiling Se mittee Supreme Court of India. All Rights Reserved.

Fig: Accept Offer
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o

Offer Accepted

Fig: Offer Accepted

6.3.4 Print Vakalat (For Advocates)

Facility is provided to download the Vakalat for creating the physical document after

online vakalat procedure is completed.

e Select Vakalat from main menu.

e Select Print Vakalat from submenu.

e Select radio button for New Case or Existing Case.

e A list of all the cases for which vakalat procedure is completed online is
displayed. The details include eFiling Number, Cause Title, Name of Litigant,
Advocate, and Mobile Number.

e Click on the Download button for downloading the vakalat. The downloaded file

is in .doc format and can be edited.

ingsees ® © O © O O © Ty Y-
My Partners ~  Case Filing ~ Vakalat ~ | Pleadings ~ ePayments ~ Applications ~ Portfolio ~
Vakalat Templates O
Type of Case: @ New Case O Existing Case —
Show 10 Y entries
E-Filing Nurr Cause Title Name of Litigant Advocate Mobile No
m . e m i e
1 Memo of revision s ®) Adv. ROORISONX 9399060095, XK3D2I00 . Download
application against
the order of
maintenance -
€202000055
2 Recovery of amount  KXKXNXKXROO0G0D0e Vs KIOADK X0000000G000000006 (P)  Adv. KOORANNNX HXNKI0N, 3 Download
ordered - RIGGO000RIN0O0E
€202000057
3 Motor Accident TXXCOC00COOKRNO0 Vs XN ROOOC000C0OKRN0L (P) Adv. ROORIONNX 300000000, 00c0c000  [FIT
Claim petition - ROOOCCOBEDOX
€202000061

Fig: Print Vakalat
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|sdvocate Efiling Number: AMH20200000002C202000055

VAKALATNAMA

BEFORE THE

Civil Court Junior Division , Kandhar
AT ,Nanded
CASE NUMBER: Memo of revision application against the order

of maintenance

Applicant:
ORI

Fig: Vakalat Sample
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6.4 Pleadings

Pleadings are nothing but legal documents of the case, and this menu makes provision to
upload and authenticate such documents. Uploading needs to be done by advocates;
litigant can only authenticate the pleadings.

6.4.1 Use Templates (For Advocates)

The formats for legal documents such as Affidavit, Complaint, Petition and other
similar documents are standardized by the court. Since these documents are
regularly required for most of the cases, standard templates are provided for ease of
preparing the documents.

eFiled Case

FB [

_________ Select Template Download Template in
doc form
P ‘ DOC
Existing Case saved |
in My Cases E
N [T Available Templates
O v Cause Title
v Court details
v’ Litigants information
v" Facts
v’ Cause of action
v Prayer

Fig: Use Templates Flow

To download template:

e Select Pleadings.

e Select Use Templates.

e Select search option -Search my Case or New Cases.
o For Search my case, enter Search Keyword and then select a case from the

dropdown list.

o For New Case, select eFiling Number from the dropdown list.

e The details of the case are displayed such as Name, My Clients, and
Establishment Name.

e Select Type of Pleading from drop down list. Only applicable pleadings for the
selected case type appear in dropdown list.

e Click on submit. Click on Open to download the template.
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e The downloaded template is in .doc format and can be edited; it may then be
converted to pdf format for uploading.

K ° - g Q-
¥ \Vakalat ~ Pleadings v el o s v ortfolio ~

Use Templates

Search Case © Search My Cases New Case Search Keyword R.C.A14572017 SKX DO MK Nde Vs A
§9.9.€.9.6 000,08 My Cilents District and Sessions Court, Latur
Vs « smt. PR RIEMMH NN ) 8-District Judge -3 Latur
pe PO CCE N FETENS 2202

Type of Pleading | petition . m

Fig: Use Template

MHLAO 10032652017 PROCEDURE,
of,

AT

JUDGMENT
(Deliverd on )

INTHE COURT OF
8-District Judge -3 Lamr

AT o.Lamr
(Fresided Over by )
R.CA/452017
Exhibit No.
Appell t(PROS ECUTION):
Through Police Station Officer -
{MAIN_PET_ADD)
OLatur
VERSUS ORDER
Rew poncemt
XKUXKUX XX XXX he oences punishable wnder Usdl of
Age . of xide section 2
Occupsion

APP for State Appellans] !
Advocaie for - appraring for KANMKXXKXKRXINNIRR A dvocak e sppearing for

respectively.

Offence punish sbleunder :
Usdl o CODE OF CIVIL

Fig: A Template Sample

6.4.2 Pleadings

This submenu allows user to upload their legal documents, provide indexing,
authorise signatories and e-Sign the pleadings.
The details of the submenu are described further below.
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Upload Pleading(s) in Merge files Merge all the uploaded Create Index Paginate the file by
pdf format pdf files in the given giving title and page
t case into single file ---— é— numbers —from-to
ﬁ_. except the files which -
(2 are digitally signed 3 < >

Authorize Signatories

E-Signed/ OTP eSign based/

Authenticated by eSign OTP based Select
Advocate =~ [¢7707 == [====--- Advocates/Litigants
V D a who will be sign
pleading
oTP

) Litigant can eSign/Authenticate
through own login

Fig: Upload Document/ Indexing/ e-signing Flow

6.4.2.1 Pleading Upload (For Advocates)
This tab enables user to perform following actions:

e Upload new legal documents (in PDF format) for a selected case
e View/ Search previously uploaded documents
e Merge uploaded documents

< Upload New Documents
Following steps are to be performed for uploading:
Select the Case
Search the case for which documents need to be uploaded.
e Select suitable search option - Search my Case or New Case.
o For Search My Case radio button, enter Search Keyword and select a
case from the drop down list.
o For New Case, select eFiling number from the drop down list.
e The details of the case are displayed such as Name, My Clients, and
Establishment Name.

Upload the Document

e Enter the file name (document name) in the text box provided.

e Choose the file to be uploaded by clicking on Browse button and click
Add File.
The file name and file (in PDF format) is displayed in the table below.
Click on Submit button.
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e The message, ‘Addition Successful’ will be displayed and the document
can be viewed in the table provided at the bottom of the form.

i ; ) @ 0 ©o o =) Maharashi B e O
e ®© 0 ©0 © 0 0 © I IO
Pleadings O
& Upload Pleadings i= Indexing & eSign
Search Case © Search My Cases New Case Search Keyword RLC.A/100001/2014 XXMM MNNXX.. =
RARHOORR K MNMAMNHAOIRA N My Clients DISTRICT AND SESSIONS COURT AURANGABAD.
Vs 2 DOOXORXOCOK X X MK K3 | 4-District Judge-1 and Addl, Sessions Judge, Abad
TR AMOOEXRXPOXDANN 25-09-2018/
File Name Enter file name Choose file Browse
Note: File name should not contain special characters, except underscore °
Petition file samplel.pdf e
30.430453125 1B E

Fig: Pleading Upload

@

Addition successiul

Fig: Addition of Pleading Successful

< View / Search Uploaded Documents:
e Select Pleadings form main menu and again select Pleadings from sub menu.
e A list of all previously uploaded documents is displayed. The details of the table

include Name of Litigant, File Name, Uploaded On, Status of the document and
Delete option.

e Uploaded documents listed in the table can be searched with the help of filing
number or CNR number.

e Digitally Signed and eSigned icons appear when the document is digitally signed or
e-signed.

e The document can be viewed by clicking on the name of the document.
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leadi o -
Pleadings 9
X Upload Pleadings i= Indexing &’ eSign
SearchCase () Search My Cases New Case Search Keyword FLCA/100001/2014 DXXXXXKXHXX
5737070 0°¢ 4 D0.0.06.04 My Clients DISTRICT AND SESSIONS COURT AURANGABAD.
Vs P OO0 0CO0 00000 4-District Judge-1 and Addl. Sessions Judge, Abad,
KUK KDEEXHRXENKHNXX 25-09-2018,
File Name - Browse + Add File
< < This field is req
v entries Search: 0

Show 50
B

B Merge Files Case Number :R.CA/100001/2014

DXXHRXHXHIDEXXHNXX Petition 26-03-2021 (Pending m

5| 2 PR 0000000000 Application 26-03-2021 (Pending m

10.153.16.13 © 2020 efiling Services eCommittee Supreme Court of India. All Rights Reserved.

Fig: Pleadings

< Merge Uploaded Documents
This service allows user to combine two or more documents into one document.
Note: Please note that digitally signed documents cannot be merged.

e Select the documents to be merged by checking the check boxes (in the Sr No
column) for the respective documents.

e Click Merge Files button below the Cause Title.

e A dialogue box will pop up with files to be merged. Click on the file name button to
view the document. You may also change the sequence of files before merging by
dragging and dropping the file buttons at desired positions.

e Enter the File Document Title and click Merge button.

e The message, “Merged successfully” is displayed.

e On merging the files, a single document is formed and the individual files are
removed from the table. Merged icon appears in front of the single document.
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Pleadings O e

Search Case () Search My Cases New Case Search Keyword | R.C.A/100001/2014 XXMOGKXMXXX ~
DX XXHKHHNXXXNNNK My Clients DISTRICT AND SESSIONS COURT AURANGABAD.
Vs 2 XXX KKNXUXXXXKX (0 ) 4-District Judge-1 and Addl, Sessions Judge, Abad,
XXX XXXXXX IHXKXX 25-09-2018/

File Name Enter file name Choose file Browse Add File

This field is raquired

show| SO ¥ entries Search: e
B
' )

PITET™ Case Number :R.CA/100001/2014
1 ):$.0.9.9009.09 0609804 Petition 26-03-2021 [Pending) m

2 ).£.0.9.90.0.9.09.0.60.0 008 Application 26-03-2021 [ Pending

© 2020 eFiling Services eCommittee Supreme Court of India. All Rights Reserved

Fig: Pleading Table — Select Documents for Merging

O

MERGE FILES

can rearrange PDF files & com

e

Petition

Application

bine multiple PDF files into one single PDF document

File Document Title  Enter file document title

1 Merge Files

Fig: Enter File Document Title for Merging

Note: Click on the file name button to view the file. You may change the sequence of documents by
dragging and dropping before merging.
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]

Merged Successfully

File Document Title  FPetidpp

Fig: Merging Successful

6.4.2.2 Indexing (For Advocates)

Indexing for the document is nothing but preparing index for the contents of the
document. This step is not mandatory; however, it is always better to index the
documents.

This tab also provides provision to authorize signatories, as to who will be signing the
documents. The details of both indexing and signatories are provided below.

< Indexing

Indexing allows the user to create index for the selected document. It provides more
clear view of the contents of the document. Through indexing, the user can jump to
his required content without going through the whole document.

Indexing can be done for individual as well as merged files.

e Select Pleadings from the main menu.

e Select Pleadings from the submenu.

e Select Indexing tab.

e Select radio button for New case or Existing Case. If ‘new cases’ is
selected, only the e-filed cases are shown; if ‘existing case’ is selected
manually filed and e-filed, both types of cases are shown.

A table is shown with details Index Title, From Page Number, To Page
Number, and View Document. The title of each document is also
displayed, clicking on which will open the document.

e Toadd index to the selected document
o Click on Add Index button.

o Enter the details for Index Title, From Page No., and To Page No.
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o Click on Index Document button.
o The message, “Document Indexed successfully” is displayed.

e When indexing is complete, it is displayed in the table. The indexed parts
of the document can be viewed separately by clicking on the View
Document link in front of the index.

e The index can be deleted by clicking on Delete button.

Giigseessy @ @6 0 © © © . ° P O

My Partners ~ | CaseFiling ~ Vakalat ~ | Pleadings ~ | ePayments ~ | Applications = Portfolio ~

Pleadings O

L. Upload Pleadings m & eSign
Show[S0 v |entries Search: | petiapp| x ‘

Case Number : R.CA/100001/2014 XXKKXXAUMKMEN UMUK NAK Vs KX KMXKaK Moo

KAK KKK
m Document Title : PetiApp
No Index Created for This Document
showing 110 1 of 1 entries (filtered from 49 total entries) Previous | 1 | Next
o B
A

Fig: Indexing form

Index Title
From Page No. 3 To Page No. q

E Index Document

Fig: Add Index
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&

Document Indexed Successfully

Fig: Document Indexed Successfully

efiling services @

My Partners ~  Case Filing = Vakalat =  Pleadings = ePayments = | Applications = Portfolio =

Pleadings i:’,_,z:‘

1, Upload Pleadings iZ Indexing & eSign

show[ 50| entries Search: | petiapp x

Page
Nes.

Case Number : R.C.A/100001/2014 DXEXKNRXXhMEMHENNKNN Vs PN XHXO60

XHHHRK ——
Document Title : PetiApp
Ll
1 index1 1-3 View

N )

Showing 1to 1 of 1 entnies (filtered from 49 total entries) Previous 1 Next

10.153.16.13 © 2020 efiling Services eCommittee Supreme Court of India. All Rights Reserved.

Fig: Indexing Appears in the Table.

6.4.2.3 Pleading eSign (For Advocate and Litigant)
Pleading eSign tab enables user to assign signatories and e-sign a pleadings
(document). Multiple parties can e-sign a single document.

< Authorize Signatories

This facility allows user to assign signatories for a document including the advocates
or clients. The service also enables to specify the mode of signing- whether it will be
e-signed or OTP verified by the signatory. Only the assigned advocates and clients are
able to sign the document. When a client is assigned as signatory by the advocate, he
will be able to see the document for e-signing under pleadings menu.

. Click on Authorize Signatories to authorize who can sign the selected
document.
° Check the box for those who the user wishes to authorize. Check box is

provided in front of their names.
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° Select the method of signing, by selecting the radio button for eSign or OTP.
For OTP, enter the mobile number and the OTP is sent to that number.

. Click on Submit button.

. The message, “Signatory Authorized Successfully” is displayed. This signatory

will now be able to eSign/ OTP verify document through own login.

eFiling Services

My Partners ~ | CaseFiling =  Vakalat ~ | Pleadings = = ePayments = | Applications =  Portfolio =

X, Upload Pleadings i= Indexing m

Show | 50 ¥ |entries

Search: | appl

Case Number : RCA/100001, Advocate

Kshirsagar - ®cs -
A eSign ) QTP
Client
NOSIGNET [ i XK MK NNK esign O

Showing 1to 1 of 1 entries (filtere m

10.153.16.13 efiling Services eCommittee Supreme Court of India. All Rights Reserved.

Fig: Authorize Signatories

@

Signatories authorised successfully

Client

] XA KO IHCHHNDK

Fig: Signatory Authorized Successfully
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«» eSign Verification

Click on eSign button next to the party name; Click on Prepare PDF for e-sign and
then on Submit for e-signing. You will be directed to C-DAC site for e-signing. The

procedure requires Aadhaar based OTP verification.

Fig: Prepare PDF for eSign

Fig: Submit for eSigning
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&h
conC

Ministry of Elocironics and
Informaton Techroogy
Conmremmanst of e

You are currently using C-DAC eSign Service and have been redirected from

C-DAC's a8ign Senvica.

Aadhaar Based e-Authentication

Get Virtual ID

View Document Information

Fig: Authentication for Aadhaar

eFiling Services

daharashtra

£ Upload Pleadings  iZ Indexing -

Show |50 W |entries

Document signed successfully

Search: | dat

Sr.No. T signatories Signature Type

Case Number : R.C.A/100001/2014 XXXHXX MXOORMNXODCNNT v XXNPOMKXAN KAXNXX

29 ABC [+ OTP Authenticated |

VAKALATNAMA

30 XX HOOHIOHX N X XN | v eSigned | BEFORE THE

Fig: Document eSigned successfully

CERTIFICATE
1 affirm that the contents of this P.D.F. file Order are same,

word to word, as per the original Order.

Name of the Stenographer : Abhay Harihar Kulkarni

Court * Civil Judge Senior Division, Aurangabad.
Date of order 03.11.2016

Order signed by the presiding officeron < 03.11.2016

Order uploaded on 05.11.2016

Signature walid Signature yalid Signature yalid

Dato %;3 % 52IST gg:'%;?m 2, 36 I1ST gﬂ’:‘%’zgm % 36 IST
AR XHRXIDOONXX Y00

Signature yalid Signature yalid
gm‘%;?m % 36 IST g:'l:dg)ggm 3, 291ST

BOCXDNIX AN

Fig: E-signed Document
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< OTP Verification
e C(Click on Get OTP button in front of the desired document.
e Click Get OTP.
e Enter the OTP and click Verify.
e OTP verification success message is displayed.

Verify OTP

Mobile No.: XEICREIOEK

OTP:

Fig: OTP Verification

&

OTP verified successfully

Fig: OTP Verification Success
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6.4.3 Record Oath
This submenu allows user to record their oath online. The oath is a way of proof that
all the uploaded documents are true and verified.
e Select Pleadings.
e Select Record Your Oath.
e Select radio button for New Case or Existing Case.
e Select the required eFiling Number.
e Select the document.
The case details such as Establishment Name, Case Type, Cause Title, and
Client Name are displayed and the document is displayed in the right-side
window.
e Click on Record your Oath. A window with capture screen and oath
affirmation is displayed.
e Click Start Recording to record the oath.
e When oath recording is complete, click Upload to Server for uploading the
oath.
e After oath recording the document is added in list of documents (left bottom
part of the screen) for which oath is recorded. The report can be downloaded
in the PDF, Excel or CSV formats.

e ¢ o o o

My Partners = | Case Filing =  Vakalat ~ | Pleadings

Oath Recording

Search Case (@ New Case Existing Case
047dff0dc44749d9571...

a-Filing Numbar | pecution petition (Darkhast) on the bass of a de... *

Doguments State Of Maharashtra
Establishment Name  District and Sessions Court, Aurangabad

CaseType  Execution petition (Darkhast] on the basis of a decree of
Civil Court

CauseTitle  State Of Maharashtra Vs Test Dasdadsa

Client Name

F 00

No Gata available in t2ble

Showing 0 to 0 of 0 entries Previous

Fig: Oath Recording
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Oath Recording

|, XYZ Kumar do swear in the name of God/ ¢o solemnly affirm that the contents
in the pleadings/applications are true to my knowledge and belief and relevant
supporting documents are genuine and authentic. | am aware that fumishing false

or incorrect information is a punishable offence.

Fig: Start Oath Recording

Oath Recording

(yT—

1, XYZ Kumar do swear in the name of God/ do solemnly affirm that the contents

in the i ions are true to my and belief and relevant
supporting documents are genuine and authentic. | am aware that fumishing false

or incorrect information is a punishable offence.

Fig: Oath Recording in Process
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V)

File uploaded successfully...!!

D ) G

1, XYZ Kumar do swear in the name of God/ do solemnly afirm that the contents
in the pleadings/applications are true to my knowledge and belief and relevant
supporting documents are genuine and authentic. | am aware that fumishing faise
or Incofrect information Is a punishable offence.

Fig: File uploaded successfully

82




eFiling Services 3.0 - User Manual

6.5 ePayments
This menu facilitates the online transaction for different court payments.

eFiled Case
e O [CD
2’
. Select Type of Payment Enter Amount
N Select Litigant/Payee 1. Court Fee
. 2. Fine _
3. Penalty (%‘
4. Judicial Deposits k)
5. Other Type

Existing Case saved
in My Cases

OE

Directed to
respective state
treasury portal

Fig: ePayments Flow

6.5.1 Payments (For Advocate and Litigant)
This submenu enables user to make payment to the court, through means of Court
Fee, Judicial Deposit, Fine, Penalty or Others. The type of payments may vary for
different states depending on the payment types enabled for that state.
e Select ePayments from main menu.
e Select Payments from submenu.
e Select suitable search option - Search my Case or New Case.
o For Search My Case, enter the Search Keyword and select case from the drop
down list.
o For New Case, select eFiling Number from drop down list.
e The details of the case such as Appellant Name, My Case details and
Establishment details are displayed.
e Select type of payment by clicking the required radio button. Only the payment
types which are applicable for the selected case type appear.
e Enter the details such as Payee Name, Party Name, Mobile Number and
Amount to be paid for each payment type.
e Check on | agree to above terms and conditions; Generate OTP button appears.
e C(Click on Get OTP; the OTP is sent to the entered mobile number.
e Enter the OTP generated and click on Verify.
e The page is redirected to respective vendors for payment. (refer screenshots
below)
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e The transactions can be viewed by clicking on View Transactions button
provided on the right hand side.

iling Services ] ®

My Cas Vakalat ~ | Pleadings

ePayments

Search Case © search My Cases New Case

® Judicial Deposit ® Penalty

* Payee Name FXDOEHHHXHIFENKMain ]

Search Keyword RC.A/248/2018 HMUHBEXNNHXPONHV KKK ™

Party Enter Party Name

* Mobile Number RXBEHERK “ Amount )

[Rupees One Only]

Terms and Conditions

by National Informati

*Enter OTP

G s AS Government Receipt Accounting System it Bt ni Clmmie of Mk it Toiks

istrict And Sessions Court (DEV-ECOURTS )

Payment For :

Payment Mode | ®e-payment () SBi epay Payment Gateway
scheme OOPOOSVIOL
TAX_ID .)DSUWM
Dealer Name ”Rmm
Degadr;l\enti[) :waomm
Challan Amount |T 1
Finanacial Year [ 2020-2021

Payment Period | One Time

select Bank * | [GRAs BANK ~]

| Proceed for#aymen:t- Cancel ‘

Available Banks in GRAS @ 1081 Banx m Ounivia @

Maodes of Payment e-Payment  Payment Across Bank Counter
~ xvaL) b
@ ehrenaagenn 8 indiaigovin WIS WIS

Fig: For payment, the site is redirected to respective vendor

10.153.16.145 says

Fig: GRN Number
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i i Maharashtra B =- D ). [
oF g Skrvices| 2 9 9 | EEED - | ()

Transaction Successful

Tr ion Id XAORNK

Payment Type Court Fee
Party Name RUDEX P HHHNK
Mobile Number  MaOSXXXXX
Amount (Rs.) 1.00

Transaction Date 20-08-2020
-
PE-. Print Acknowledgement

Thank You 11!

Committes Supreme Court of India_All Rights Reserve

Fig: Acknowledgement

Transaction List
Payment
Type Establishment Name Party Name Date GRN No/sbi ref id Bank CIN No. Action

Court Fee Civil Court Junior EANOCHRAN X 31-07- | Get Challan Details Get Bank Details View
Division , Kandhar 2020 Challan

Court Fee District and Sessions 70000.00 31-07- MHO00038172202021E 02003942020073107281
Court, Aurangabad 2020

Court Fee Civil Court Senior X 31-07- | Get Challan Details Get Bank Details View

Division, Aurangabad 2020 Challan

Court Fee Civil Court Senior X 31-07- | Get Challan Details Get Bank Details View
Division, Aurangabad 2020 Challan

Court Fee Civil Court Seniar X 31-07-  Get Challan Details Get Bank Details View
Division, Aurangabad 2020 Challan

Court Fee Civil Court Seniar X 31-07-  Get Challan Details Get Bank Details View
Division, Aurangabad 2020 Challan

Court Fee District and Sessions KOS HREH KX 30-07- | Get Challan Details Get Bank Details View
Court, Aurangabad MOAFHKRAK 2020 Challan

Court Fee District and Sessions MOEROSHENEX 50.00 30-07- = Get Challan Details Get Bank Details View

Fig: View Transaction

6.5.2 Court Fee Wallet (For Advocate)

This submenu is used to add money to your wallet establishment-wise to pay court
fee. Current available balance will be visible on the right side. This is total of all the
establishment-wise wallet balances.

Note: The money added to the selected establishment can be used for a group of
establishments; the establishments in the group vary from state to state.
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e M
i ------- »  Balance Q@; )
1 &
Select Add Amount i
1
District/Establishment (Court Fee) View | ( ] )
1
------------------------ F---=--»1  Transactions %
1
i e )
1 [ ESID
e | Passhook EE
\ J

Fig: Court Fee Wallet Flow

To add balance:

e Select e-Payments.

e Select Court Fee Wallet. Current wallet balance (for all establishments) is

displayed on right hand side of the screen.

e To add balance to wallet:

@)

@)

O 0O O O O

@)

Select District.

Select Establishment Name. Click on the link “Wallet can be used...” to view
the establishments for which this wallet can be used for payment of court
fee.

Check on | agree to above Terms and Conditions.

Enter the amount to be added to Court Fee Wallet.

Click on Get OTP.

Enter OTP and click on Verify.

The page is redirected to respective vendors for payment. (refer screenshots
below)

On successful transaction, new balance is reflected on the screen.

e Facilities to view Balance History, Transactions and Passbook are provided. Click

on the corresponding button to view the lists. Balance history displays the

money added (credits) to the wallet, transactions displays all the payments

(debits), while passbook displays both additions and payments.
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Show|[ 10 v ]entries

Sr. No.

Aurangabad

Court Fee Wallet

* Select District Aurangabad

Wallet can be used for payment of court fee for applications filed in establishment(s)

v * Select Establishment

Terms and Conditions

I agree to above Terms and Conditions.

Add Amount 3|10
Rupees Ten Only

*Enter OTP.

Search:

District and Sessions Court, Aurangabad

Chief Judicial Magistrate , Aura... ¥
o Chief Judicial Magistrate
Aurangabad
PULOEFS G004
[RE:5.5.8:0.5.9.9¢
b oy

()

i= Passbook

238213.00

238213

Transaction Successful

Estalishment Name

Ewallet Id
Payment Type
Party Name
Mobile Number
Amount (Rs.)
Transaction Date

District and Sessions Court,
Aurangabad

XORMHKOOSKROHHKIHRK A 1
Court Fee

KXXEXKEKRANKI
XNRHHAXX

100

2020-03-16 13:35:32.569017

Thank You I!!

Fig: Acknowledgement court fee wallet
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Transaction List

E-Filing No./Case No.

Ahmednagar
District and Session Court, Ahmednagar

22/2020(Taking Civil revision Application - C202000019/Civil revision Application KKK XHRH XS MH000041202202021E 1000.00
Adjournment] 1000 TR

19/2020[Taking Civil revision Application - C202000019/Civil revision Application VEIOXHNHNK MH000041202202021E 10232.00
Adjournment] 10232 TN

11/2020[To release on Application by a tenant for fixation of standard rent - C202000052/Application by~ RMNXMNXXs MH000038157202021€
P.R. Bond] 15 a tenant for fixation of standard rent Pt

11/2020[To release on Application by a tenant for fixation of standard rent - C202000052/Application by — R XMNXXs MHO000038157202021E
PR Bond] 15 a tenant for fixation of standard rent AOOARON

11/2020[To release on Application by a tenant for fixation of standard rent - C202000052/Application by BeXMSXDINE MH000038157202021E
PR.Bond] ¥15 a tenant for fixation of standard rent XX

Showing 1 to 5 of 1,240 entries Previous

Fig: Transaction List

Balance History

e | \

Aurangabad
District and Sessions Court, Aurangabad
NIBRHZDOROPRDHEOLN R MH000038159202021E 2020-10-21 1000
MOHEREAOOKOQRAH BB K MHO000038158202021E 2020-10-21 10.00
MRREAHOOHOURHEOUR KR MHO000038157202021E 2020-10-21 10.00
NHRFDOXN M GORN R MH000041202202021E 2020-11-05 25000000

Showing 1 to 4 of 4 entries Previous ‘ 1 ‘ Next

Fig: Balance History

Passbook

From Date 01-11-2019 To Date 10-11-2020

Sesc| \

e ottt ptton e o et e oo |

District and Sessions Court, Aurangabad

MXDXACX KX 2020-07-24 13:46:32.807744 Amount withdraw for application

XX 2020-07-24 13:46:32.807744 Amount withdraw for application

CEX 2020-07-24 13:46:32.807744 Amount withdraw for application

2020-07-24 13:46:32.807744 Amount withdraw for application

2020-07-24 13:46:32.807744 Amount withdraw for application

Showing 1 to 5 of 752 entries Previous ‘ i ‘ 2

Fig: Passbook
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6.6  Applications
The menu enables user to file Interlocutory Applications. Only advocates can file the

applications and pay the fee. However, the application needs to be authenticated by

advocate as well by litigant. Accordingly, only authentication menu is available for the

litigant user.

6.6.1 Interlocutory Applications Filing (only for Advocate)

6.6.1.1

Applications

This tab allows user to file a new IA and edit/delete previous applications.

eFiled Case

SR
-
SR

Existing Case saved
in My Cases

Cause list date
(My Cases listed today)

Om= |

Display Editable
Preamble

Edit Paragraph L

Select Case Select Litigants/Client Select Type of Add more Paragraph ]

Application

Display Editable
Prayer

—

Application

Display Court Fee
(Editable)

2

~—

Fig: Application Filing Flow

To file an application-

Select Interlocutory Applications Filing.

Select Applications.

Select radio button for Search My Cases, Cause List Date or New Cases. By

default, Search My Cases is selected.

o For Search My Case, enter at least 3 characters of Search Keyword and
select the case from the dropdown list.

o For Cause List Date, select the date and select the case on that date by
checking on Select Case on the right side of the table.

o For New Cases, select eFiling Number from the dropdown list.

The details of the case are displayed.
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ciingsenices ® © O©0 © ©6 O © IR [ o Y—
My Partners ~ | CaseFiling ¥ | Vakalat ¥ | Pleadings ~ | ePayments * | Applications * | Portfolio ~ )

Applications O
B Applications ¥ Pay Fees 2a Authentication

Search Case () Search MyCases (O Cause List Date New Case

Search Keyword Select

Fig: Search Case by Search My Cases

cfingsenices ® ©6 O ®© © ©O©0 ©O 2~ () . [
My Partners ~ | Case Filing ~ | Vakalat ~ | Pleadings ~ | ePayments ~ | Applications ~ | Portfolio ~ CI

Applications O

Search Case Search My Cases @ Cause List Date New Case Select Date  |01-01-2020 = @

_m FON/Cese Number m

Data not found

Fig: Search Case by Cause List Date

Hingsenices; ® © © © © ©0 © 7 - R oo v B
My Partners ~ | CaseFiling ~ | Vakalat ~ | Pleadings =  ePayments ~ | Applications ~ Portfolio ~ il

Applications O
B Applications ¥ Pay Fees 2a Authentication

Search Case Search My Cases () Causelist Date @) New Case e-Filing Number Sl

Sclect
Arbitration Petition - C202000061 - Rajiv Vs Anil

Arbitration Petition C202000051 Geeta Bajaj Vs
Rajiv Shukal

Tirst Appeal/Civil Appeal - C202000050 - Prakash
Kachru Dabhade Vs

Motor Accident Claim petition - G202000038 - Ramdin
Vs

Molor Actident Claim pelilion - G202000037 - Azmial
Vs

First Appeal/Civil Appeal - C202000034 - Appellant1 23
Vs -

Fig: Search Case by New Case

%+ File new Application
e Select the required case by searching it.
e Select Application from the dropdown list.

e The Preamble, Prayer and Court Fee are retrieved on selecting the application. User
can change these, if required.

e Enter text in Paragraph. The user can add more paragraphs by clicking on Add More.
e Click on Submit button.

o The message ‘Application added successfully’ is displayed.
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eFiling Services

My Partners ~ | Case iling ~ | Vakalat ~ | Pleadings ~ | ePa

B Applications T Pay Fees 24 Authentication

SearchCase () Search My Cases (O Cause List Date New Case

Applications

Search Keyword R.C.A./248/2018 Sanjay Radhakisan Rana Vs A... ¥

Sanjay Radhakisan Rana DISTRICT AND SESSIONS COURT AURANGABAD.

My Clients
Vs P'0.0.6,0.0.0.8,6.0:9.4 19-District Judge-9 and Addl Sessions Judge Abad

Anil Jaganath Rana 24-11-2020/Steps

ion Type Taking 2

Prearible The above named most humbly begs to submit as under

Paragraph1: Enter text..

-+ Add More

Prayer Itis therefore most humbly prayed that this Hon&#039;ble court be pleased to adjourn the case for any other suitable future date in the interest of justice.

Court Fee (3)

<A Submit

10.153.16.13

‘ommittee Supreme Court of India. All Rights Reserved.

Fig: Application Filing

o

24/2020 [Taking Adjournment]
Application added successfully

Fig: Application Added Successfully
<» Edit Applications
e Click the link View Previous Application; list of all the applications for the selected
eFiling number or keyword is displayed.
e The user is able to edit or delete application by clicking the corresponding icons.

E— . .° © R Ty y—
My Partners ~ | CaseFiling ~  Vakalat ~ Pleadings ~ = ePayments ~ Applications ~ | Portfolio ~ el

Applications O
B Applications ¥ Pay Fees 24 Authentication

Search Case () SearchMyCases (O Cause List Date New Case Search Keyword RCA/248/2018 Sanjay Radhakisan Rana Vs A.. ¥
Sanjay Radhakisan Rana My Clients Previous Applications (1) =
v PO08009000.0 3
Anil Jaganath Rana X
Show| 19 v |entries Search:

Edit Application: A24/2020 - Taking Adjournment

Application Type | Taking Adjournment v . fppacation SppRcation
Type
Préamble The above named most humbly begs to submit as under ) o ‘
1 £A24/2020 Teking Adjournment " pending T
Paragraph: — Previous | 1 | Next

Fig: View Previous Application

6.6.1.2 Pay Fees
This tab allows user to pay fees for the application filing using court fee wallet.
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Wallet with balance

All Pending Use court fee from Pay
Applications where wallet @
feesis to be paid [~/ ommmmmeees
Shown @ ®®9

establishment wise \

J

Fig: Pay Application Fee Flow

To pay the fee:

e Select Applications.

e Select Interlocutory Application Filing.

e Select Pay Fees.

e A table is displayed with entries of Application, PDE/ Case Number, Case
Title, and Court Fees for every establishment that is displayed.

e The wallet balance for every establishment is also shown in the table.

e To pay the fee, select the case for which the payment is to be made by
checking the check box provided on left in each case row, and then click on
Pay button on the bottom of the table.

Note: Court fee wallet balance of one establishment cannot be used to pay fees in
other establishment. Please ensure that enough balance is available in the wallet of

the required establishment. If not, add balance through e-payment menu.

e On clicking the Pay button, the message, “Payment Done Successfully
[Application Type] [Amount]” is displayed.
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—— T e Y—

Applications O
B Applications m 2a Authentication

show| 100 + |entries Search:
P IS _
District and Sessions Court, Aurangabad Wallet Balance: [¥238218.00] Subtotal: [20]
=] 12/2020 Arbitration Petition - 202000051 Geeta Bajaj Vs Rajiv Shukal 21-10-2020 Z5
[Taking Case on Board]
[Arbitration]
(] 13/2020 Sessions Case/361/2017 State of Maharashtra Vs Ranjana Suyog Chavan 22-10-2020 Z5
[Taking Case on Board]
=] 15/2020 Arbitration Petition - C202000061  Rajiv Vs Anil 27-10-2020 210
[Taking Adjournment] 0] eFiled Case)
[Arbitration]
=] 6/2020 Sessions Case/361/2017 State of Maharashtra Vs Ranjana Suyog Chavan 27-10-2020 210
[Taking Adjournment]
a 17/2020 Application by a tenant for fixation  Ram Kumar Vs Amit Kumar 04-11-2020 25000
[Granting leave to deliver of standard rent - C202000052
interrogarities] (S eFied Case)

[Compensation]

(m] 18/2020 Application by a tenant for fixation Ram Kumar Vs Amit Kumar 04-11-2020 1000

10.153.16.13

Payment done successfully
12/2020[Taking Case on Board] ¥5

Fig: Payment Done Successfully

6.6.1.3 Authentication

The tab enables advocate to authenticate the application before submission. The
application needs to be authenticated by all the litigants and advocate before final
submission.
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View all Applications

OTP Authentication

by Advocate
gmmmmden
: a
! [ ]
1
1
— i
Signatories who are AUthe:ﬂcatlon i
a Yy ]
L autl;lorlz?d to I Advocate can
authenticate \/ Advocate authenticate all

Applications displayed Applications filed in

different cases across

different courts in
bulk by single OTP in

Litigant/Client one go

]
1
1
i
i
i
i
i
i
i
i
i
i
]
!
]

A 4

2 AT Litigant can Authenticate

R uEant through own login or can
a share OTP with Advocate
o for authentication

Fig: Application Authentication Flow

To authenticate application/s-

Select Application.

Select Interlocutory Application Filing.

Select Authentication.

An establishment-wise list of the applications is displayed with details such as
Application, eFiling/ Case Number, Case Title and Authentication.

In the authentication column, status is displayed whether the application is
authenticated by the litigants.

Advocate authentication status is displayed at the bottom of the table.
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eFiling Services @ 0 o (] (=) (=] 2~ ([ 0 s ..

My Partners ~ | Case Filing ~ | Vakalat ~ | Pleadings ~ | ePayments ~ | Applications ~ | Portfolio ~
Applications
Bi Applications ¥ Pay Fees &a Authentication
Show| 10 ¥ | entries Search:

Sr.
Applirztion i i -

O District and Sessions Court, Aurangabad

1 4/2020 [ 5] First Appeal/Civil Appeal - Appellant123 Vs 15-10-2020 View Application
[Bringing Legal €202000034 (G <Filed Case (1 have viewed the application and wish to
Heirs/representatives on record]  [Appeall submit

Litigant fsctr dvocte and Licgant Authetic
2 Appellant123

2 5/2020 [ 51 First Appeal/Civil Appeal - Appellant123 Vs 15-10-2020 View Application

[Issue Attachment Warrant €202000034 (G Filed Case (1 have viewed the application and wish to
[Appeal] submit
Litigant

2 Appellant123

3 7/2020 [Z 5] Spl Case MSEB/100092/2008 State of Maharashtra Vs Afjal Husen Lais Ahmed 19-10-2020 View Application
[Taking Case on Board] (01 have viewed the application and wish to
submit
Litigant (on Advocar

2 State of

10.153.16.13 © 2020 eFiling S ittee Supreme Court of India. Al Rights Reserved.

Fig: Application Authentication Form

< Authentication Procedure

e User may view the application by clicking on View Application link in Authentication
column.

e Select the application to be authenticated by checking the checkbox | have viewed
the application and wish to submit in the application row.

e C(lick the Authentication Pending button in front of advocate name at the bottom of
the table. A message for OTP verification is displayed.

e Click Send OTP to receive the OTP on your registered mobile number; enter it and
click Verify.

e On successful verification ‘Application Submitted successfully’ message is displayed.
Note: Advocate may also authenticate of the Litigant’s behalf by clicking the
Authentication Pending button in front of the litigant name. However, OTP is
received on the litigant’s mobile number and with permission; it can be entered by
the advocate.
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047dff0dc44749d9571e500a5¢c2e603be885daecy... 1 / 2

MHAU010027692008 Rs.5
GRN:,MH000038158202021E

BEFORE THE
14-District Judge-6 and Addl. Sessions Judge, Abad.
DISTRICT AND SESSIONS COURT AURANGABAD.
AT Aurangabad,Aurangabad

Fig: View Application

T RppEaTIZS

2 5/2020 [ 5] First Appeal/Civil Appeal - Appellant123 Vs 15-10-2020 View Application
[Issue Attachment Warrant] €202000034 O have viewed the application and wish to
[Appeal submit
Litigant (onl
2 Appellant123
3 7/2020 [Z 5] Spl Case MSEB/100092/2008 State of Maharashtra Vs Afjal Husen Lais Ahmed 19-10-2020 View Application
[Taking Case on Board] | have viewed the application and wish to
submit

Litigant (only acvocate Authentication Required]
2 State of Maharashtra
3 Manish Mane

4 9/2020 [Z 15] Application by a tenant for Ram Kumar Vs Amit Kumar 21-10-2020 View Application
[Order for Inspection] fixation of standard rent - 1 have viewed the application and wish to
€202000052 submit
[Compensation] Litigant o

2 Ram Kumar

Fig: Select (check) the Application to be authenticated

10 18/2020 [Z 1000] Application by a tenant for Ram Kumar Vs Amit Kumar 04-11-2020 View Application
[Extension of time for filing W.S]  fixation of standard rent - 01 have viewed the application and wish to
€202000052 submit
[Compensation] Litigant o)y

2 Ram Kumar

Previous

Showing 1 to 10 of 13 entries

reme Court of India. Al

Fig: Authentication Pending Button for Advocate
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Litigant OTP Verification

Ram Kumar

XXXXXX-8388 Get OTP
Enter 6 digit OTP ‘Verify OTP

Fig: OTP Verification for Advocate

o

Application updated successfully

Fig: Application Submitted Successfully

6.6.2 Submitted Applications (only for Advocates)
The service enables user to view report of all submitted or pending for submission
applications.
e Select Applications from main menu.
e Select Submitted Applications Report from submenu.
e Select whether report for submitted or pending applications is to be generated
e Specify the time period for which report needs to be generated and click on the
search icon.
e A list with details including application type, eFiling no./ case number/ case title
and authentication status is displayed.
e User may click on the view application link to see the application.
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®

Vakalat ~ | Pleadings ~ | ePayments ~  Applications ~ | Po

Submitted Applications O

@ submitted O Pending

From Date: |01-01-2020 [ ToDpate: |06-11-2020 ] n

IShow| 10 v |entries Search‘ ‘

m No/Case Number _

District and Sessions Court, Aurangabad

1 1/2020 [ 5] First Appeal/Civil Appeal - C202000034 Appellant123 Vs 15-10-2020 View Application
[Framing of additional issues] Litigant
[Appeal] 1 Appellant123
2 3/2020 [Z 51 First Appeal/Civil Appeal - C202000034 Appellant123 Vs 15-10-2020 View Application
[Granting leave to deliver Litigant
interrogarities] [Appeal 1 Appellant123
3 /2020 [2 15] Application by a tenant for fixation of Ram Kumar Vs Amit Kumar 27-10-2020 View Application
[Taking Adjournment] standard rent - C202000052 Litigant
[Compensation] 1 Ram Kumar
4 16/2020 [Z 51 Sessions Case/361/2017 State of Maharashtra Vs Ranjana Suyog Chavan 29-10-2020 View Application
[Order for Inspection] (Bt

1 State of Maharashtra

© 2020 eFiling Services eCommittee Supreme Court of India. All Righ

Fig: Submitted Applications

@ 0 o

Case Filin. Vakalat ~ | Pleadings ~ Portfolio ~

Submitted Applications O

O submitted  ® Pending

From Date: |01-01-2020 [ ToDate: [06-11-2020 | n

Show | 10 v | entries Search‘ ‘

m et _

District and Sessions Court, Aurangabad

1 472020 € 5] First Appeal/Civil Appeal - C202000034 Appellant123 Vs 15-10-2020 View Application
[Bringing Legal Litigant fsoth sdvocste and Ligont Authentcato

Heirs/representatives on record]  [Appeal] &

1 Appellant123

2 5/2020 [ 51 First Appeal/Civil Appeal - C202000034 Appellant123 Vs 15-10-2020 View Application
[Issue Attachment Warrant] Litigant (only Advocate 4
[Appeal] 1 Appellant123
3 7/2020 [F 51 Spl Case MSEB/100092/2008 State of Maharashtra Vs Afjal Husen Lais Ahmed 19-10-2020 View Application
[Taking Case on Board] Litigant (only 4cvo otion Required

1 State of Maharashtra
2 Manish Mane

4 9/2020 [Z 15] Application by a tenant for fixation of Ram Kumar Vs Amit Kumar 21-10-2020 View Application
[Order for Inspection] standard rent - C202000052 (L eFiled Case | Litigant (only Advocate 4

10.153.16.13 © 2020 eFiling Services eCommittee Supreme Court of India. All Rigl

Fig: Pending Application

6.6.3 Application Authentication (only for Litigant)
Litigants can authenticate an application using this menu.
e Select Application.

e Select Application Authentication.
e Select Advocate from search advocate.
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The information such as Application, PDE/ Case Number, Case Title and

Authentication is displayed in the table.

In the Authentication column, the user can view the document by clicking on
View Application.

To Authenticate the document:

@)

0O O O O O

[Taking Adjournment]

In authentication column, check on | have viewed the application and wish
to submit.

Click on Authentication Pending icon shown in front of the litigant name. A
dialogue box will pop up with details of the Litigant i.e. Party Name and
Mobile Number.

Click on Get OTP beside mobile number to get the OTP.

The OTP will be sent to the registered mobile number of the Litigant.

Enter the OTP and click on Verify.

The message, “Application Submitted successfully” is displayed.

When the Litigant authenticates the application, Authenticated sign appears

in the place of Authentication Pending button. The changes are visible to the
Advocate also.

Application Authentication

Advocate ABC (MAH/0990/2019)

el St |

Chief Judicial Magistrate , Aurangabad

Search
Y RO Nofoles e ekl
R.C.C./301094/2012 The State of Maharashira Vs Maroti Dagdu Rathod View Application
B | have viewed the application and wish to submit
Litigant
1 Anil Role = °

2020 efiing Services eCammaiee Supreme Court of India. All Rights Reserved.

Fig: Application Authentication
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AMH20200000002C202000070

Chief Judicial Magistrate , Aurangabad
AT ,Aurangabad
Arbitration Petition/70/2020
Petitioner:

Ram Patil

Fig: View Application

Party Name Ram Patil

Mobile No. XXKNXBORY Get OTP
Verify OTP

Fig: Get OTP
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o

Application submitted successfully

Fig: Application Submitted Successfully
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6.7 Portfolio Menu
This menu provides various utilities for the user such as searching cases, viewing in your
portfolio, importing and exporting cases and maintaining planner.

eFiling Services 0 ®@ © e o N [ @ Y—
My Partners ~ | Case Filing ~ | Vakalat = | Pleadings ~ | ePayments ~ | Applications = <IN
i if Objecti My Cases
15 )7 3 l
Import Cases
Calendar Cases Listed Today - 06-11-2020
0 [Nov v[2020 vl o Export Cases Delete Cases
Su Mo Tu We Th Fr Sa
No Cases
1 2 3 4 5 6 7
8 9 10 " 12 13 14
15 16 17 18 19 20 21
22 23| @ 24 25 26 27 28
29 30 1 2 3 @ 4 5

Fig: Portfolio Menu

6.7.1 Search Cases
The service enables user to search cases with different options and add the searched
case to the portfolio, if required.

——

/ Search \

CNR -1

Case Number ~  ~---- 1

Filing Number ~ ~---4 \
1
Party Name = ----- Select Case GLENEED Select My Clients and
update details
including mobile
Case Type ~ ~=--- number
1
At |

Fig: Search Cases

6.7.1.1 CNR Search

e Select the radio button CNR number and click Search. Details of the case with
given CNR number are displayed.

e Click the Add Case button in case details for adding the case in your portfolio.
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eFiling Services @ 6 06 ®© o e ©

My Partners ~ | CaseFiling ~ | Vakalat ~ | Pleadings ~ | ePayments ~ | Applications ~ | Portfolio

Q Search by CNR = 416 Advance Search CNR  MHAU010026512019 m

DISTRICT AND SESSIONS COURT AURANGABAD. Add Case +
Case Details
Case Type RCA.
Filing Number 1280/2019 Filing Date 26-03-2019
Registration Number 104/2019 Registration Date 30-03-2019
CNR Number MHAU010026512019

Case Status

First Hearing Date 01-04-2019
Next Hearing Date 24-11-2020
Stage of Case Steps
Court Number and Judge 22-Adhoc District Judge 4 Asstt. Sessions Judge Abad.
Appellant and Advocate
Appellant Advocate

1) Vishwanath Kashinath Chavan

10.153.16.13 © 2020 efiling Services eCommittee Supreme Court of India. All Rights Reserved.

Fig: CNR Search Result

6.7.1.2 Advance Search
Advance Search provide multiple options for search including Case Number, Party
Name, Filing Number, FIR Number, Advocate Name, Act, Case Type and Caveat.

e Select Advance Search

e Select District and Establishment; different options for search are displayed.

e Select the desired option and enter the required data. List of all the cases
matching given search criteria is displayed.

e To view all the case details of a particular case, click on the Case Number
link. Click on Add Case button in the case details for adding the case in the
portfolio.

Example search with Party Name is shown below.

cfingsenices ® @ O © O 0 o 2~ ([ R o e [

My Partners ~ | CaseFiling ~ | Vakalat ~ | Pleadings ~ | ePayments ~ | Applications ~

Q, Search by CNR 416 Advance Search District Aurangabad v Establishment District and Sessions Court, A... ¥

Q Case Number Ei Filing Number B FIR Number &£ Advocate Name Act |B Case Type Q, Caveat

Fig: Advance Search
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eFiling Services (-] (-] (=]

My Partners ~ | Case Filing ~ | Vakala

eadings
Q_ Search by CNR 414 Advance Search District

Aurangabad Establishment District and Sessions Court, ... ¥ O
Q Case Number Ei Filing Number B FIR Number & Advocate Name Act 1B Case Type Q, Caveat
Q Search by Party Name
Petitioner/Respondent* chavan Registration Year * P O pending O Disposed ® Both

Total Number of Cases : 429

District and Sessions Court, Aurangabad
Sr. No. Case Number Party Name
1 RCA/226/2019 Vasundhara Kishan Rao

Vs
Subhabai Shankar Chavan

2 RCA/119/2019 Sardar Gabbi Chavan
Vs
Narayan Gabbi Chavan
3 RCA/104/2019 Vishwanath Kashinath Chavan
Bhagwan Laxman Chvan
4 RCA/5/2019 Vasant Shiva Magare
Kanhu Dashrath Chavan
5 Civil MA/362/2019 Prakash Waludas Vaishnav

10.153.16.13

ee Supreme Court of India. Al Rights Reserved.

Fig: Advance Search Example — Party Name Search

6.7.2 My Cases
This menu allows user to:
o View all the cases in the portfolio
e Add clients to a particular case
e Add events for a particular case
e Remove case from the portfolio

My Cases (Facility to view Cases)
( . - . 4
Date Wise District Wise Refresh Cases
(U_U] I Q o8
& . RN AN J
H H H
e N N ™
View Date Wise list of View District wise List Facility to update the
cases of Cases cases with latest status
N\ J AN J

6.7.2.1

Fig: View My Cases

View Cases

e The cases can be viewed Date wise or District wise. By default, cases are
displayed district-wise.

e Refresh Cases allows refreshing the portfolio so that all the latest updates
are reflected in the list.
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o User may also choose to view only Pending cases or Disposed cases or Both
by selecting corresponding buttons. By default, both types of cases are listed.

e Click on the district (or Date, if selected date-wise) row to expand the view
and see all cases list.

e Click on the Case Number link to view individual case details.

e Search option is provided in the top right corner to search cases in the
portfolio.

ciingsenices ® © O © O o o A | o Y—

My Partners ~ | Case Filing ~ | Vakalat ~ | Pleadings ~ | ePayments ~ | Applications ~ | Portfolio ~

(D (T (D 8 —— =
Pending Disposed m O

It District Court Cases.

Undated Cases (2)

November 2020

24-11-2020 (1)

December 2020

04-12-2020 (1)

21-12-2020 (1)

Fig: My Cases — Date wise, both (Pending and disposed)

My Partners ~ | Case Filing ~ | Vakalat ~ | Pleadings ~ | ePayments ~ | Applications ~ | Portfolio ~

(D (T I — N
Pending Disposed m O

1Nt District Court Cases

Aurangabad,Maharashtra (5)

cilingsenices ® 2 © O © O e o 2~ (N s v [

Fig: My Cases — District wise, both (Pending and disposed)
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Marathi cd

Search Keyword Select i

Aurangabad,Maharashtra (5)

DISTRICT AND SESSIONS COURT AURANGABAD.(5)

srNo Case Number Next/Disposal Date Status Cause Title Representing Registration Date
1 Spl Case MSEB/100092/2008 DEC Pending  State of Maharashtra
14-District Judge-6 and Addl. Sessions Judge, Abad 4 Vs 19-06-2008
15-N.B.W._Unready 2020 Aflal Husen Lais Ahmed (12 year(s) 4 month(s))
2 R.C.A248/2018 Pending  Sanjay Radhakisan Rana
19-District Judge-9 and Addl Sessions Judge Abad 24 Vs 21112018
== 2020 Anil Jaganath Rana (1 year(s) 10 month(s))
3 Spl.Case Child Prot./64/2019 Pending State of Maharashtra
23-Extra Jt District Judge and Addl Sessions Judge Abad 17 Vs 09-05-2019
('8 Charge | 2020 Kiran Sheshrao Dandge (1 year(s) 5 month(s))
4 E.C.Act.Spl.Case/9/2018 Pending State of Maharashtra
18-District Judge-10 and Addl Sessions Judge Abad 21 Vs 22-10-2018
95-Awaiting Muddemal 22 Kailas Prabhakarappa Lakade (1 year(s) 11 month(s))
5 Sessions Case/361/2017 Pending  State of Maharashtra
16-District Judge-7 and Addl. Sessions Judge, Abad 28 Vs 19-12-2017

Ranjana Suyog Chavan (2 year(s) 9 month(s))

71-Say / Hearing on Exh_ Ready

Fig: Expanded view of district cases

Marathi Namrata Mohan... | (&

CaseFiling ~ | Vakalat ~ | Pleadings ~ | ePayments ~ | Applications ~ | Portfolio ~

(D (D CEEED B . .
Pending Disposed m O

@

DISTRICT AND SESSIONS COURT AURANGABAD.(2), Aurangabad

SrNo Case Number Next/Disposal Date Status Cause Title Representing Registration Date
1 Spl.Case Child Prot./64/2019 Pending State of Maharashtra
23-Extra Jt District Judge and Add| Sessions Judge Abad 17 Vs 09-05-2019
8.Charge 2020 Kiran Sheshrao Dandge (1 year(s) 5 month(s))
2 Sessions Case/361/2017 Pending State of Maharashtra
16-District Judge-7 and Addl. Sessions Judge, Abad. 28 Vs 19-12-2017
71-Say | Hearing on Exh. Ready 2020 Ranjana Suyog Chavan (2 year(s) 9 month(s))
November 2020
24-11-2020 (1)
DISTRICT AND SESSIONS COURT AURANGABAD.(1), Aurangabad
SrNo Case Number Next/Disposal Date Status Cause Title Representing Registration Date
1 R.C.A./248/2018 Pending Sanjay Radhakisan Rana
19-District Judge-9 and Addl Sessions Judge Abad 24 Vs 21-11-2018
= 2020) Anil Jaganath Rana (1 year(s) 10 month(s))

December 2020

10.153.16.13

Fig: Expanded View of cases for Date wise

6.7.2.2 Add Clients, Events or Remove Cases

e Select the required case and click on the Case Number to view case details.
My Clients, Events and Remove Case buttons are visible at the top right
corner.

e Click My Clients to add clients

e Click Events to add events for the case.

e Click Remove case to delete the case from the portfolio.

e Further steps are explained in next part of this section.
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Case Type
Filing Number
Registration Number

CNR Number

First Hearing Date
Next Hearing Date
Stage of Case

Court Number and Judge

Appellant
1) Vijaykumar Apparao Hurne

Respondent

1) Pushpadevi Mohanialji Agrawal

< Add Client

Maharashtra . =

DISTRICT AND SESSIONS COURT NANDED m @

Case Details
RCA
35312020 Filing Date 20-02-2020
362020 Registration Date 20-02-2020
MHNDO010006482020
Case Status
24-02-2020
21-08-2020
Appearance

59-Exira Jt. District and Sessions Judge -1

Appellant and Advocate
Advocate
Khandil (Sharma) Manish
Respondent and Advocate

Advocate

Fig: Case Details

e When user clicks on My Clients button, a list of existing clients is displayed.

e To add new client, click on Add More button.

e Enter the Litigant Name, Mobile, Email, Age and Address in the corresponding fields
and click Submit.
e A success message will be displayed.

| am Representing following clients In case number Spl Case MSEB/100092/2008

State of Maharashtra Vs Afjal Husen Lais Ahmed

@® complainant O Accused

\ State of Maharashtra \ \ 7888888888 ‘avl@gmal\ com

[y

[Manish Mane | 7999999999 abc@gmail.com

L ]

Fig: My Clients (existing)
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I am Representing following clients In case number R.C.A./10/2020

Vaijenath Ishwarrao Deshmukh Vs The Administrator, CIDCO Ltd, New Nanded Tq.Dist.Nanded
@® Appellant Respondent

| Valjenath Isnwarrao Deshmt|  [0388767654

Fig: Add New Client

| am Representing following client Q

Litigants Added Successfully

L I S ——

‘Stale of Maharashtra \ ‘7888888888 \ \ avi@gmail.com

‘Mamsh Mane 7999999999 abc@gmail.com

]

Fig: Client Added Successfully Message

< Add Events
The events added for a case are visible in the calendar under planner menu and can be
edited through planner.
To add a new event or edit/ delete existing event, click Events button. List of already
existing events and a form for entering a new event is displayed.
e Enter Name, Date and Time for the new event; click Add.
e A success message will be displayed and the new event is visible in the existing
events list.
e To edit an event, click on the edit icon in the Action column. Details of the event are
displayed.
e Change the required data and click Edit. Edited data is reflected in the list
immediately.
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To delete an event, click delete icon in the Action column. The event gets removed

from the list.

Add event

Event Name
event|

Date Time

2020-11-06 17:02

oD

Action

Fig: Events

o

Event Added Successfully

20201106 17202

Sr.No. Date Time Event Action

1 06-11-2020 17:02:00 “event” ° e

Fig: Event added successfully
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Edit event

EventName . o,

DateTime | 520-11-06 17:02:00

o

Time Event Action

06-11-2020 17:02:00 "event” o@

06-11-2020 17:0200  “event 22" °

Fig: Edit Event

<+ Remove Case

e Toremove a case, click Remove Case button.
e “Case Removed successfully” message is displayed.

o

Case removed successfully

Fig: Remove Case Success Message

6.7.3 Import Cases
The menu enables user to import cases from your mobile app portfolio.
e To import cases, first export cases from your mobile app and save the file on
your machine.
e Select Import Cases in the Portfolio menu of eFiling system.
e The system will prompt for choosing the case file. Choose the file which you have
saved by exporting from mobile app. Specify whether the file contain district

court cases (DC) or high court cases (HC) by selecting corresponding radio button
and click Import.
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e A success message will be displayed and all the imported cases will be visible in
the portfolio in eFiling.

Do you want to import cases 7

myCasestet

oo QR @D

Fig: Import Cases- Choose File

o

B Cases Added Successfully

| new notification

Fig: Import Cases Success

6.7.4 Export Cases
The menu enables user to export cases to your mobile application.

e To export cases, select Export Cases in the portfolio menu.
e A system pops up message to download the file; click Download.
e Use the downloaded file to import cases in your mobile app.
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Do you want to export my cases ?

e D D)

6.7.5 Delete Cases

Fig: Export Cases- Download file

The menu can be used to delete all the cases from the portfolio.

6.7.6 Planner

This service assists user to manage case calendar. With the facility, user can;

= review the case calendar for planning

=  add/edit/remove events

= remove a case from calendar

Search Case Add note/event for View Planner Select Date

Q = follow up

Refresh Cases

S

View Cases
i E
i
i
i
----- - [U U] - U U] -l
i
@ D i View Events
1
1) v —
v=
v=
v—

Fig: Planner Services
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All cases dated in a month and existing events appear automatically in the calendar.

@ 0 ¢ 6 O o

My Partners ~ | CaseFiling ~ | Vakalat ~ | Pleadings ~ = ePayments ~  Applications ~ | Portfolio

November 2020

SUN MON TUE WED THU FRI SAT

22 23 24 25 26 27 28

29 30

10.153.16.13 © 2020 eFiling Services eCommittee Supreme Court of India. Al Rights Reserved.

Fig: Planner

Click the blue box to view Case details. A pop-up shows the list of cases scheduled on

the date.

o Click on the required case link to view details. All the case details are visible in a new
box with three buttons in the top right corner- My Clients, Events and Remove Case.
= Click My Clients to add new clients.
= Click Events to add new events
= (Click Remove Case to remove the case from the calendar.

Refer section 5.2.3 for more details about functionalities of these buttons.

Click on the Green box to view events. A pop-up shows the list of all the events

scheduled on the date.

o To edit the event, click edit icon in front of the required event. Event description and
date appears in a pop-up.

o Edit the description and/or date and click Edit. Changes will reflect in the list
immediately.
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ng Services

Total 1 on 24-11-2

1. RCA./248/2018

Fig: List of Cases scheduled for the date

My Partne
DISTRICT AND SESSIONS COURT AURANGABAD. My Clients (1)
Case Details
Case Type RCA.
Filing Number 4943/2018 Filing Date 16-11-2018
Registration Number 248/2018 Registration Date 21-11-2018
CNR Number MHAU010089192018
Case Status
First Hearing Date 21-11-2018
Next Hearing Date 24-11-2020
Stage of Case Steps
Court Number and Judge 19-District Judge-9 and Addl Sessions Judge Abad
Appellant and Advocate
Appellant Advocate
1) Sanjay Radhakisan Rana Vakil D.L.

Fig: Case Details with My Clients, Events and Remove Case buttons
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Events

Date Time Action

06-11-2020 17:02:00 o .
06-11-2020 17:02:00 “event_22" ° .

Fig: List of Events scheduled for the date

Event Editevent

Event Name
event

Date Time
2020-11-06 17:02:00

Fig: Edit Event
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